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000-'CEINTRAL A1)M'INISTRATIVE TRIBUNAL 
ERNAKULAM BENCH 

OA 29, 67, 8.7, 113, 1.26, 137,181, 212, 266, 268, 
269,.277,.281, 299, 300, 301, 302, 303, 319, 325, 
326, 327, 32, 329, 331, 333, 3.44, 345, 346, 347, 
348, 350, 35 1, 352, 353, 354, 355, 356, 357, 358, 
359, 362, 363, 364, 366, 368, 369, 370, 371,372, 
373, 3 80, 381, 3 84, 386, 388, 390, 392, 393, 394, 
395, 400, 404, 406, 413, 42.3, 444, 453, 488, 492, 
499, 507, 509, 50, 557, 566, 567, 580, 582, 601, 
634, 635, 791, 822, 88.0, 898, 904, 905, 939, 942, 

952, 1100, 1202, 1225 of2013. 

Thursday, this the 6th  day of March, 2014 

CORAM: 
Hon'ble Mr.JusticeA.K.Basheer, JudiciaJ Member 
Hon'ble Mr.K.Gcorge Joseph, Administrative Member 

0A2912013 

C.H. N'lohammed Yasin 
S/o Kidavu Koya,' 
Charnayath I"Iouse, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

T.P.Laiheef 
S/a Atteka 
Thiruvathapura, Kiltan Is1ad ;, 
Union Territory of.  Lakshadwèep-682 558 

(By Advocate: Mr. Shabu Sreedharan) 

Versus 

Applicants 

Union Territory of I.akshadweep represented by 
the Administrator, Kavarathi Island-682 555 

e Director of Panchayath 
INIn Territory of Lakshadweep 

àa[hi islãnd-682 555 

1jhairperson 
ii1a1 e (Dwe'ep) Panchayath 
ij.n Island, Union Territory of Lakshadweep-682 558 

:1 



App 1 i ëants 

4. 	The Eecütiv:e Officer 
Village (Dweep) Panchayath 
Kiltan Island, Union Tciritory of I akshadweep-682558 

S 	The Principal 
Government Senioi Secondary School 
Kiftan Island 
Union Tei i itory of Lakshadweep-682 558 

(By Advpcate: 	(Mr.S.Radhakrishnan (R1,2 & 5) 
(Mr.R.Ramdas (R3) 

Respondent 
• 	I() 

2. 	0A67/2013 

Seedikoya.M. 
S/o Abbosala Koya 
Malayattiyoda, Kiltan Island 

iih1Territory of Lakshadweep-682 558. 

2 	MaishaT 
S/ Kidavu Kornalarn 
Thènak.kal HOuse, Kiltan Island 
Uioti Territory of Lakshadweep-682 558. 

Abdulla A.P. 
• S/oKhalid 

Alirnapura, IKiltan Island 
• Union Territory of Lakshadweep-682 558. 

Razi 
S/ó.'th Koya 
u1hiat1a 111am, Kiltan Island 

Thithry of Lakshadweep-682 558. 

SadMuharnmed Koya C.H. 
SioMuthukpya 
Chaiiiayath House, Kiltan Island 
Union TdITitoIy  of Lakshadweep-682 558. 

Rafeek Kh H.M. 
8/6 Abdul Rhman 
Aliyar t-Ious, Kiltan Island 
Uhior Territory of Lakshadweep-682 58. 

(By Advocate Mr Shabu Sreedharan) 

Versus 



1O 
1 	Jin 	Ito1.nio Ten 	ry of Lakshadweep represented by 

th Administrator, Kavarathi Island-682 555 

2 	The 1iiectoi of Panchayath 
Union Teriitoiy of Lakshadweep 
1(..4và"athiIsland-682 555 

The Chairperson 
Village(Dweep) Panchayath 
Kiltan Island, Union Territory ofLakshadweep-682 558 

The Executive. Officer 
Village (Dweèp) Panchayath 
Kiltaii Island. 
UniQn Territory of Lakshadweep-682 558 

(By Advote: 	(Mr.S.Radhakrishnan (Rl,2 & 4) 

3 	0A87/2013 

Respondents 

Abdul SaIamP.P., age 43 
S/o Saidrnuhammed 
Pithiyapura, Kiltan Island 
Ll<h ad weep. 

jidIa, age 33 
uhmmed 

qttaj 	Kiltan Island 
Applicants 

(By Advocate Mi Pratap Abraham Varghese) 

Versus 

1. 	The Administrator 
U. ion Terrjtory of Lakshadweep 
•Tdarthi -682 555 

2 	Thc Director, [)epaitment of Science & Technology 
lalsha1 d'eep Administiation, 
(avaiat 	sland-682 555 

IL. 

pyu.sionai-uiricer 
1de1 oTth 1nviionment Waiden 

and Forest, 
il 1 ntI'sland ?  Jalhadweep-682 558 

Ph,. hair 	sp., )/11ge (Dweep) Panchayath 
K)AtanIsland,Lakshidveep-682 558 Respondents 

:'? fl  



H: 
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(By Advocate 	(Mi S Radhakrishnan (R1,2 & 3) 
(Mr R Ramdas - R4) 

4. OA113/2Oi3 

I. Mthuko.yaT.P. 
S/o Fidäve Haji 
Thu uvathapui a, K ultan, Lakshadweep 

2 Salh P 
S/dLJbrahimHaji 
Pidara, 1Kilan, Lakshadweep. 

 Yaèoob P.1K. 
Sb. Subair.A. 
Punnakkad, Kiltan, Lakshadweep. 

 AliMoharnrnêd 
Sb 	Attaka, Al iyar, Kiltan, Lakshadweep. 

 Kunhikoya AP. 
S/bSayed Muhammed P.K. 
Aiakkalapuua, Kultan, Lakshadweep 

6 bduhaA 
S/ Kdave T P 
A1uor 	IKiltan, Lakshadweep 

7 Munavvai 
Sb 	Shaik K 1K, Palliyachetta, Kultan, Lakshadweep 

8.  
SathaiCil 
5bo'N1ohhiie.dP. 
Chad.ipi.ra, Iijtan, Lakshadweep. 

9 JaheernP 
So 	ohrnrnd V, 
1akIiyocl 	Riltan, Lakshadweep 

10 	TI hL1eed P T 
Sb kunhu Haji, Palluthithuyoda, 
Kiltan, L' akshadweep 

(By Advote:.Ms.Daisy I Daniel) 

Versus 

t AWfm Applicants 

7-4 jo 

NCvA 
4 

I 



1 	Ihe Administiatoi 
UniOn Territory of Lakshadweep 
Ka.arathi-682 555. 

2 	The Chairperson 
Village (Dweep) Panchayath 
Klta-682 558 

3 	] he Employm ent Officer 
Ka\aràthiLkshadweep-682 555 

D.irector of Panchayath 
Department of Panchayath 
Kavarathi— 682 555 

The Executive Officer 
Village.(Dweep) Panchayat, Kiltan - 682 558 

6. 	1-lorticultural Assistant 
• 	Village (Dweep) Panchayat, Kiltan-682 558. 

(By Advo;càte: Mr.S.Radhakrishnan-RI ,3,4&5) 

O'A' 126)2013 

Asddu!la K.C. 
/o Yousuff 

I<nnichetta, Kiltan Island 
UT of.Lakshdadweep-682 558 

KunhiJvl. 	. 
S/1oAmbukoy 
Mai1ui+irn&, i1tan Island 

FLkslweep-682 558 

 
S/o4ohainnid 
1.6ma1arn, IKilan Island 

]6fJakshdadwcep-682 558 

SleernP.. 
SbHams 
Pti'thenpura, Kiltan Island 
UT' o'Lakshdadweep-682 558 

eckP.P. 
 Ji 	 Ct 

. 	a'bupura ? .Kiltan Island 
P 	E,o1hdadweep-682 558 
';( 	) 	................

i.'.  
.1 

Respondents 
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Kunhi IP. 
Sb Pukya 
KatmjjaUy Ki1tan island 
UT Of L.ashaweep-6S2 558 

Abdul Kasim P.V. 
5/0 Muneer 
1 entàmve1i, Kiltan Island 
UT of Lakshdadweep-682 558, 	 Applicants 

(By Advocate: Mr,Shabu Sreedharan) 

Versus 

	

1. 	Uiion Territory of Lakshadweep represented by 
the Adrninistiatoi, Kavaiathi Island-682 555 

	

2 	The Dii ector of Panchayath 
Ui.oJrrory of Lakshadweep

I.Kavaiathi Island-682 555 

The chairperson 
Village (Dwee) Panchayath 
Kiltan Island, Union Territory ofLakshadweep-682 558 

The Executive Officer 
Vi1lae(D\'ep) Panchayath 
Kiltan Island, Union Jeiritoiy ofLakshadweep-682 558 

	

5 	The Environment Warden 
Dpartment of Enviionrnent and Forest 
Zonal Office, Kiltan Island 
Union 1 eiritoiy of Lakshadweep-682 558 	 Respondents 

(By Advocate 	(Mi S Radhakrishnan (R1,2,4 & 5) 

	

6 	OA 137/2013 

Jalaludheen K K 
S/o Shaik Poovalap 
Poovalap House, Kiltan Island, 
UI of Lakshadweep-682 558 

2. 	N'QQi1Js1'nC.H.  
/o 	.. I'allalpya 

- 

Ks1iyodi,Kittçmn Island, f.\ 
U1 of Lakshadweep-6b2 558 r 	

( 

. 



7. 

	

. 3. 	1 6iathu11á.T.K. 
- 	 - 

S/Ahaned 
1 	. 	4 

he1ou.s Kiltan Island, 
UT bLsharIvëep-682 558. 

AmeeraliA.P. 
Sb Syed Mohammed 
Arakalaptira I-lOuse, Kiltan Island, 
UT of Lakshadweep-682 558. 

Ismail T 
S/o YUSUf 
Tholiyoda House, Kiltan Island, 
UT ofLakshadweep-682 558. 

Sed.Mphàmmed Koya K.P. 
S/b Moharnnied 
Kanjipura HOuse, Kiltan Island, 
1 )i. of Lak.shadweep-682 558. 

Kasinikoya C.E. 
5/0 Muthukoya 
Ammipi.ira House, Kiltan Island, 
1J1 of Lakshadweep-682 558. 	 Applicants 

(By Adybce Mr.Shabu Sreedharan) 

Versus 

Union erptoiy of Lakshadweep represented by 
th Athistator, Kavarathi Island-682 555 

]he Iirector or. Panchayath 
Union .Territoiy  of Lakshadweep 
Kavarathi lsland-682 555 

The qhaiiprson 
Village U'wep) Panchayath 
Kiftah Js1and,LUnion Territory of Lakshadweep-682 558 

The.c4ti'&Officer 
ViIláë(*ei) Panchayath 
Ki-itrsand;JJnion Territory ofLakshadweep-682 558 

Yhe Assistath Engineer 
Electrical Sub Division 

Island __--r--.. Jnipn 1 erritory of Lakshadweep-682 558. 	 Respondents 



4 
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(By Advocate Mi S kadhakiishnan (R1,2,4 & 5) 

7. 	OA !81/2013. 

1. 	Sadkathul1a;A, age 38. 
S/o Kunhi Ahammed 

jn.äd House, Kiltan Island 
Lks:hadeep. 

2 	Nararulla P 1 , age 26 
S/ounhi 
Pa111thithiyo6 House, Kiltan Island 
Lakshadweep. 	 Applicants 

(By Advocate: Ms.Uaisy I. Daniel) 

Versus 

The Administrator 
n.ion Territory of Lakshadweep 

Kayarathi-682 555. 

Th Chairperson 
\/,ilI gç Dweep) Panchayath 
içltai6:82 558 

3.irecLrb! Pnchayat 
[eprtrit. of Panchayath 
Ka'arathi7682 558. 	 Respondents 

Cs 

(By Advocate: Mr.S.Ràdhakrishnan (R1& 3) 

S. 	O.A No. 212/2013 

P.P. 1-Iavvabi, Wbo. Abdul Salarn 
Labourer, Agicu1tural Department, 
Aâti Island, Rsiding at Pallipurarn House, 
LJniTèitr. of Lakshadweep, 
AgàjilslãI?d.; 	 Applicant 

(By Addcáe: Mr' 	Jaju Babu) 

Versus 	 / 	
-f 	• V4 

heD i iecto of Agriculture weep 
	

' 

Cs 	Kavaratti Island - 682 555. 	 C.  
".. 	 1CC• 

:- 



* 

2 	1 he Administrator 
Union TerritOr' of Lakshadweep 
Kavaratti Island - 682 555 

(By Advocate Mr S Radhakrishnan) 

9 	0 A 266/2013 

SaAli. 	. 
KuriyathiyocIaJ-Iouse, 
Kiltan Island. 

C.P. F•iroz. 
Chemmanarn Palli House 
Kalpeni Island. 

K.P. Cheriyakcya 
Karuppathapura House, 
Kalpeni Island. 

k4.CJaffer 
Paickipura HOuse 

a1peni Islnd. 

I-Iabsa.,A 
Alikorrie House 
Kiltan Island. 

Al?. Naseema 
Aynapura H ouse, 
1KaaratF1i Island. 

(By Ad 	:MrJK.I. Gangesh) 

versus 

. 	lF:Ad1iitor 

dinistiatio of the Union Territory 
bfLakshadweep, Kavarathi - 682 555. 

2. 	Fhe Di re 
d 	

ctor (Services) 
Aministration of the Union Territory 
of Lakshadwep (Secretariat), 
Kavaratti 6 	555. 

I ronment of Forests 
on 'f'rrioy of Lakshadweep, 

	

..P. 	r.- e 

	

- 	 I . 

1z 
,.-. 

XJ 

J1 AI 
/----. 

Respondents 

Applicants 

Respondents 



JO 

(By Advocate:. Mr. S. Radhakrishnan) 

10. ANo.268/2I3 

1 	M Nooru! Ameen 
S/o K'C Sayed Mohammed 
Mulayam I-louse, Agatti Island 
Union Teriitoiy, Lakshadweep 

2. 	B.M. M.nsodr.  
S/o., Late A,C. Mohammed Jalaluddjn 
13harkath Manzil 
Agati Island, Union Territory 
Lkshadweep. 	

Applicants 

(By Advocate: Mr. Grashious Kuriakose) 

Versus 

he Administiatot, 
Union Teiiitoiy fLakshadweep, 
Kavara'thj —682 555. 

2. 	jThe Director of.Panchayath, 
J)epartment Of Panchayath 
J.avartti - 6$2 .555. 

3 	Diiectoi of Science and Technology 
and l-nvil9nrnent, 
Unon Teri'oi,' of Lakshadweep 
Kavaratlii 68555 

4 	Diiectoi (Laboi & Employment) 
Kavamathi —682 555 

5 	Special Officer 
Village (Dweèp P.apchayat, Agatti) - 682 558. 	Respondents 

(By Advocate Mi S Radhakiishnan) 

H. 	0A269/2013 

Ahamjj-ied BasheerA;C., age 32 
S/o T.ounis: 	. 	 . 

Ai akaachatta I- joue 	Kiltan Island, 
Lakshadveep. 

(By A 	cateMr. ,drshous Kuriakose)  

44 

4 

. 
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Versus 

1 	th 4drniristiator 
Térritdi' of Lakshadweep 

Ka'rahi 682555 

The Chairperson 
\'illage (Dweep) Panchayath 
Kiltan-682 558 

The Employment Officer 
Kavärathi, Lakshadweep-682 555. 

4. 	Directbr of.Pnchayath 
Department of Panchayáth 
Kavarathi -682555 

• 	5. 	The ExecutiveOfficer 
• 

	

	 Village (Dweep) Panchayath 
Ki!tan-682 558 

6. 	Hortici1tura1 Assistant 
Villae(D'eep) Panchayat, 
Kiltan-682 

(By Advocate 	S Radhakiishnan (Rl,3 & 6) 

12 0A27D2013 
1I 

Harneéddé 
D/o sd 	h4ini 
Narnbchii}1ouse, iltan Island 

d,ep. 	• 	 I  

(By Ad\oc,ate: Mr.Grashious Kuriakos, Sr.) 

• 	

0 	 • 	 Versus 

•0 	 Ad1i1n0js0r 

sh1freep, Kavarathi-682 555. 

2 	b etO p,f ànOhayath 

555. 

,4CU1XVeOffiCeI 

Panchayath, Kiltan-682 558 

\ 	1. 

• 	AM '\' ,''• 

Respondents 

Applicant 
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4 	Chaiipei son 
Vi1I4ge (Dwep) Panchayath, 
Kiltan-6S2 558 

(By Advocate Mr S 1adhakrishnan - R1-3) 

13 	0A281/2013 I  

I. 	TahaP 
S/o :Sayid V.K. 
Va! lornkadiyodü 
Kiltan Island, Lakshadweep 

2. 	Sayed Badushä Muhideen S.V. 
Shahar Ban \/ilas House 
C he t 1 at. 

Respondents 

App! i cants 

(By Advocate: Mr.Grashious Kuriakose, Sr. & Ms.Daisy I Daniel) 

Versus 

Th.dmnistrator 
UT of Lakshadweep, Kavarathi-682 555. 

Diréètor 
Science & Technology 
Cht1at-682 .556 

3 	Di ctor of Pnchayath 
Riil ee1pment Department of Panchayath 
C. .h&il'~ t-6 -8' 2; :556. 

4 	Chaimpeison 
Village (D)Xleep) Panchayath 
Chet1at-682556. 

A.dd1.SubDiii.siona1 Officer 
Chetlat-682 556. 

Junior Scientific Officer 
Chetlai.-682 556. 

7. 	Accounts Offir 
Secictaiiat, Ka tvaiathi-682 555 

(By Ad\ocate Mr SRadhaki  ishnan-R 1-3 & 5-7) 

14 OANo 299/2013 

Respondents 
-I 	 - 

: 

/ 
/ \ 

J1j I y. 

-- ., 	 •'t.t; 	 t /' -. 

,.. - 

0 	 0 



13. 

I. 	A.K. Sajeed. 
Akkara House 
Ka1prii:Islanc1: 

P. Hei 
oodyernHoiise 

Kalpeni Island. 

A.T. Ahadabi 
Athanam Thottam House 
Kalpenilsiand. 

P.P. Sulaikh.a 
Puthiyä Pandararn House 
Kalpeni Island. 

C.P. Noorjehari 
Cherrimanam P'alli House 
Ka1peiii Island., 

6 	A.K.Bebi 
Arakkalar House 
ka1eni Island. 

7. 	M,P. Mohammed 
Mullipura HQuse 
Kalpeni Is1ard. 	 . 	 Applicants 

(By Advocate Mi K B Gangesh) 

Versus 

1, 	ThAdrnistator, 
Adhinistratiohof the Union Territory 
of Lakshàdwp, Kavarathi —682 555. 

L 	. 	2. 	The Director (Services) 
Adrninistrati 9 p of the Union Territory 
of Lakshadwp, (Secretariat), 
Ka'aratti 

3. 	inOAgricu1ture 
Uiiii tiri 	of Lakshadweep, 
Kavarathi - 682 555 
kêjisentd b' its Director. 	 Respondents 

,....... 

Mr 	Radhakrishnan) 
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15. 	OA 300/2013 

13.Koya, age 42, 
S/o Bammad, Bilutheth House 
'Andrott Island. 

B.Ahammed, age 43 
S/o Mohammed, Bakakada House 
Andron Island. 

K.K.Mohammed Basheer, age 49 
S/o Nalla Koya, Karakunnel House, 
Andron Island, 

P.P.lIassan, age 41, 
S/o Sayeed Bukari M.P.,Pandathpura House, 
Andron Island. 

M.P.Pookunhi, age 50 
S/o Khader, Matharapura House, 
Andron Island. 

M.Bampathi, age 50, 
S/o Asainar, Kakken House, 
Andi'oti. Island. 

C.Moharnmed Kasirn, age 44, 
S/o Koya Kidave, Chettathada House, 
Andron Island. 

K.P.Moharnmed Yaseen, age 33, 
S/o Nallakoya, Kattupra House, 
Andron island, 

T.P.Shamsuddeen, age 30, 
S/o Kunhi Koya, Thattampokkada House, 
Andrott Island. 

B.Mullakoya, age 43 
S/o Kidave, Bithnan House, Kavaratti Island. 

P.P.Fathimath age 41, 
D/o Kunhiseethi, Palath .Puthiyapura House, 
Andron Island. 

A.Jamal, age 48, 
S/o Abdulla Attalada, Aliyathara House, 
i\ndrott Island. 

I . . 

k,UMIfi,. 

'---" 

'i: QNc 
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A.Mohammed Musafa, age 32, 
S/o Kidave, Aliyath•ara House, 
Andrott Island. 

L.Khadeejomabi, ae 47, 
D/o Buhari, Lavanaka1 House, 
Andrott Island, 

C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Andron Island. 

K.Subaida, age 39 Years 
D/o Kidave, Kunnahada, 
Andrott Island, 

A.Kunhi Seethi, age 5 1, 
S/o Ukkas, A1iyathara, 
Andrott Island. 

T.B.Mohammed 1-lussain, age 37, 
S/o Kosamma C.P., Thacherry Biyyada, 
Andrott Island. 

P.N.Hakeem, age 4, 
S/o Siddique, Pudiya Nalarn, 
Andrott Is1and 

K.K.Kunhibi, age 52, 
S/o Yousaf, 1Korna1rn Kattu, 
Androfl Island. 

21: 	K.K.N.Khadeejomnfiabi, age 39, 
Sb Sayeed Mohammed Koya T.P. 
Kol ikkat Neduvi1akrn, Andrott Island. 

Mohammed Murshid, age 36, 
S/o Koyamma K. P, Moosathada, 
Andrott Island. 

 K.C.Mohammed F-ILssain, age 39, 
S/o Saveed Ismail, Kannichetta, 
Androit Island. 

- 	
..' 24-. 	JP.j-1amza, age 34, 

/ 
K1id t e M P , Pandathpuia 

I 

Adron island. 

1. :  41, 



25. 	M.P.KhaIee1, age 37, 
S/o Assainar, Matharapura House, 
Andrott Island. 

P.P.Hassan,age4l, 
S/o Abdul Khader K., Perumpally House, 
Andrott Island. 

P.N4.Thajunnissabi, age 39, 
D/o Majeed, Puthiya Manzil, 
Andrott Island. 

L.Pathurnrnabi, age 37, 
D/o YousafT., Lavanakial House, 
Andrott Island, 

H.IK.IIussain, age 35, 
S/o Pookunhi, Halookakkada House, 
Andrott Island. 

M.P,Moharnmed Rafeek, age 31, 
S/o Koyamma, Kunnarnkalarn House, 
Andrott Island. 

K.Mohamrned Fasal, age 32, 
S/o Kunhi Seethi Koya, 
Kadiyarnmada House, Andrott Island. 

K.Moharnmed Basheer, age 34, 
S/o Aboosala U.K. Kunthathalam House, 
Androti Island, 

K.K.Moharnmed Farook, age 27, 
S/o Kunhi Seethikoya, Kerakkadarnali House, 
Andrott Island. 

A.Rsheed lKhan, age 39, 
S/o ayeed Ismail, Aliyathara House, 
Anthofl Island 

K.AbIu1 Sala, age 33, 
S/o Muthukoya, Kannathimmada House, 
Andrott Island. 

K.K.Anwar F-Iussain,age 31 
S/o Koya V., Kerakkada House, 
Androu Island. 

I 

,1 
UMtNie 

41- 
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P.Mohammed Rafee, age 25, 
S/o Mullakoya, Pachanal 1-louse, 
Andrott island. 

T.M,Mohammed Aliyul Akbar, age 32, 
S/o !3asheer, Kakachiyapura House, 
Andrott Island. 

Basheer Karakunnel, age 41, 
S/o Sayeed Mohammed A.C., Karakunnel House, 
Andrott Island. 

Ubaidulla, age 29, 
S/o Seethi, Bappathiyada House, 
Andron island. 

P.P.Mohammed Farook, age 37, 
S/o Pookunhi Koya, Thekila 111am, 
Andrott Island. 

fV1:M.Sayeed i:iussain, age 27, 
S/0 Sayeed Koya, Moosankakkada I-louse, 
Andrott Island. 

M.C,Hammedathbi, age 37, 
DboYousaf, Mylachena House, 
And rOtt Island. 

Doulathabi, age 33, 
Dbo Kidave, Lavanakkal 1-louse, 
Andrott Island. 

Guhar .Madeena Beegum, age 37, 
Dbo:Mohammed B, Aliyathara i-louse, 
AndrOU Island. 

46 	K 1 Pookunhi Koya, age 36, 
coob, Kolikkan I-louse, 

Añrdtt island, 

47. !.Dervesh Mohammed, age 36, 
Sip Sayeed Mohammed, Kachashada House, 

r10tt Island. 
Oil 

Mi K B Gangesh) Veisus 

AM 

Applicants 
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The Administrator 
Union Territory of Lakshadweep 
Kavarathi -682 555 

Director of Education 
Directorate of Education 
Administration of the Union Territory of 
Lalshadweep, Kavarathi. 

Director of Parichayats 
Department of Panchayats 
j-\dministration of the Union Territory 
of Lakshadweep, Kavarathi-682555 

\fillage (Dweep) Panchayat 
/-\ndroth Island represented by its 
Executive Officer. 

	

5, 	Faisal Ameeri 

.
S/o Pookoya N 
Achammada House, Androth. 

Mohammed Shamsheer M.K. 
S/ol3athesha U.P. 
Mayamkkada 1-louse, Androth. 

Mohammed Asker 
S/o Seethi 
i-\Iiya.thara 1-louse, Androth. 

	

S. 	Nouhakhan M.K. 
S/p:Sued Koya 
Mayamkakkada 1-louse, Andioth 

	

9 	Mohmmed Kasim P P 
S/o:Kidave, Palathupra House, Aridroth 

A•bdt.Akbar 
SloSybaii 
Panciath Puthiya Pura I-louse, Androth 

Mujeeb Rahman 
S40 Ibrahim 
Allyathara I-louse, Androth  

, 	2 	 - 

12 	Siiaj K 	1 / 
a 

Knjumathi House, Andi oth 
ç 

Zrfl fl'fl 
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Mohammed Hassan 
S/o Kunhi Koya 
Ayenamada House, Androth 

Mohammed Abdusalarn T 
S/o Abusala 
Thechèri House, Androth 

Muhammed Rafi 
S/o Nalla Koya K. 
Poodarnkakkada House, Androth 

Muhammed Kassim 
S/o Koya 
ShaildKinte Veedu House, Androth 

P.P.Koyarnma 
S/o P.K.Kidave 
Palathupura House, Androth 

Muhammed Khaleel 
S/o Adu11a 
Aliyathara House, Androth 

Muhammed Basheer C.P. 
S/o Abdul Khader 
Cherikkal Puthiyapura House, 
And roth. 

(By Advoate: 	Mr.S.Radhakrishnan - R1-4) 
(Ms.Rekha Vasudevan (R5-19) 

1)L .4 M 

Respondents 



S 
16. OA301/2013 

Attakoya T.V, age 44 
$b Koya TharikgalT, 
Thailatl'i Va!iyakkattuji:
Andrdth T1and. 

Sayed:JKoya,'age43 
Sb Koya Kidav'e, Aliyathara House, 
Androth Island. 

Mohammed, ae 54 
S/o Shaban, Biriyarnmada House 
Androth. Isiatid.. 

YousaI age 60 
S./o Ahammed, Kandalath House, 
Androth Island. 

Rebman, age 35 
SIc Koya, Kaaqhetta House, 
Andrdth Is1and 

Abdul Nasr,ge 38 
S/o,Na,l1a Koya, Kunnashada House, 
Androth Island. 

Môharnrned.l3àsheer, age 37 
S./o Yacoob, \liyathara House, 
Androfh Islahd.. 

8 	 age 35 
Sbo.SeI, Pandath Puthiyapura House 
Aniroth I,I 

P6okó'a 	4fl 
Sb KbyarnrnMayampokada House, 
Andrdth Island. 

Nouf'al, age 43  
S/a Koyamna  KQya, Thacheri House, 

nd.rbth IsIai. 	 /1" 
Sbo'th,Thheri Moosathada House, 

Zr 

/thdoth Isld.. 	
/ 



1:Jasan, age 30. 
S/O Jma1udheen, JKadiyammada 1-louse 
4idrth 1s'1h , . 

Mohaiñied Rafek, age4l 
S/b Ayshomrnabi, Bilutheth House, 
Andrbth 11anL 

Jala],age37 
Sb Kunniseedhi, Palathupura House, 
Androth Island. 

Farook, age 49 . 
Sb Koyamma, Pochalam House, 
Androth Is1arid. 

Abdul Hassan, age 51 
S/p Abduj Khader, Karachetta I-{ouse, 
Androth Is1and. 

oya, ge48 
Sb Sayeed Mohammed, Thacheri Moosathada House, 
Androthlslànd: 

l3asheer, age 
/o.Kidave, Modarnpura House, 

AndrQth, Island. 

Mull hinèdI-tusain, age 42 
S16.. 2%hikakem Pura House, 

Jabbar, age 39. 
Sb Nhlla Ko, Kunnashada House 
Androth Island. 

]'/loharnmed Liaudden, age 33 

A
Sayced Mhammed, Nee:lathupura House 

ndroth Island. 

hIábed:ae 4 

Li I j.j I 

Svp k 
Cl 

if 	J k 

/. 

\ 
AM 

?r . 

ed.MQhammed, Kunhali House, 

fW  

;l1Tànd,ae 33 
ida'e, .Pocdarnkakkada House 
)t.h Island. 

age 46 

/ 	:• 



Sb S iddeequ Puthiyanalakam House, 
Andioth Is1ancf 

25 	Indcen, age 60 
Sb Ahamneç1, Kandalath House, 
)drth I1aid. 

26. MohaimneçI Saee.m, ag42 
Sb Sayecd Mohammed,4 Kunnashada House, 
Andioth Island 

27 	Gafooi,age4l 
S/o I hangu Koya, Pentamveli House, 
Adro.t•h Is!ad. 

Sideeque)age43 
S/p T(idav, Mddiyothada I-louse, 
Andioth Island. 

Shanayas, âgd 33 
S/oIKunhi Koya., Pochalarn House, 
Androth Island. 

30 	Pookunhi, age SOn 
Sb Kidave, Aliyathara House, 
Andh Isand 

31 	KaleeI 	3 
S/o Buhari; Aanakar House 
Aiidioth Islahd 

32. 	U'1ys;age 6 
s/jLIa.mzaI<oya, Aliyathara House, 
Androth ls1aL 

33 Mohammed sheer, age 39 
S/p Sayced Mohammed, Aliyathara House, 
Andiot Island' 

L '  

34 	
Mi. 
	

'ail S/o'Sayeodi 	, Aliyathara House, 
Aniioth Island 

I 35. 
7  

Andioth Island 
House, 

 

S 
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36. Mohammed Saleem; age 33 
Sb 1< oyamma, Kannipura House, 
Andioth Island 

37 	Sham,uddecn, age 33 
S/O:Abd u l Kadei, Bl ichetta House, 

• 	Androth lslrid. 

38 	Kunhiseethi, age 47 
S/o Aboo Sala, Lavanakkal I-louse, 
Androth,Island.... 

acoob,age45 
S/a Sanddeen Kunnashada House, 
Androth Isladd. 

Abdul Jabbar, age 38 
S/a Sayced Mohammed, Kannichetta House, 
Androth. lsland. 

Jamal, age 41 
S/.o, Sayed, Bukari,.Bidumkattu Bilutheth House, 
Adoh Fsland. 

• 	

0 

U/oSayecBikari, Thachçri Biyyada, 
Andoth Island. 

ajina Teii, age 29 
D/o Nal1a1,oy, Lavanakkal I-louse, 
Androth Island. 

Shhanas teegurn, age 28 
D/oJ6 r5h:i Koa, Lavanakkal 1-louse, 
Anclidth 1iand: 

ag,e 32 
S/9 Poolunhi, Rahrnath Villa, 
Andioh Island 

iuddeh..P.T, age 33 
Chbdath House, 

iand. 

Il, gc4 
S/o0ousaf Pandaram House, 
Anirot.h Island. 

42 

43 

WE 

45 

6. ,.; 
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Hassan, age 32 
S/o Sayced I ukari, Matharapura I-louse, 
Anciroth Island.. 

Mohammed Saleem, age 38 
S/Q YouSaI, I hailath 1-louse 
Andi oth Hand 

Mohànmèd M;Usthafa, age 36 
S/O. Pookoya, - Neganni'a.da I-louse, 
Androth Island. 

Koya, age 36 
S/9 Attakoya, Mathil House, 
Androth Island. 

Kamil,age4l 
S/o Muthu Koya, Palathupui'a I-louse, 
Androh Island. 

A sit, age 30 
Sb Sthi Koya, Lavanaldal I-louse, 
Androth Islad. 

Sakariya, age 3.2 
Sb 0 Muthikoya, Bilutheth I-louse, 
Androh Island. 

Salih,age37, 
SI.o Kunil<oya,Aynamada I-louse, 
Androth lslaid. 

	

56 	Ralimthulla, agc 39 
S/o S iddccquc, 13i lutheth I-louse, 
Andioth Island 

	

57 	Mohmmcd Aslam Nasei, age 40 
,S/o Sayee&Mphammed, Pall 1)/ct House, 
A nd.roth Islahd. 

Sayced Mohammed, age 42 
S/o Kasimi, Achadapurakattu I-louse 
Androth. Island. 

AiivarIIussa 	age 29 
Sb.o Pp:koy.a,i.Kiinnashada I-louse 
Andioth lIand 

S 

, )4) 

1 

" 



:.I 
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• 60 Habeebu Rahrnan, age 28 
S/a Sayecd Mqharnrned, Kunnel House 
Andioth Island 

61 	Rasheed,age3 
Sb Koy IeLakkada House 
Andioth Islnd 

62 	C h e r iya Koya, age 32 
S/o A boo Sa1ähPerurnpalli House 
Androth Island.,. 

63. Mujeeb Rebman, age 37 
S/pSayee.d. Buhari, Karakunnel House 
Androth Island. 

Nb.ufel K, age.33 
:/:O 1.,attayaKoya, Cheriyadarn House 

Andioth Island 

Adir l Samad, ge 45 
S/ Koyamma, Karakkada House 
Androth Island 

Shamsu Shumoos, age 34 
S/Cheriyakoya.M., Pentamvilapura House 
Androth TsJan.. 

MohamrnedAbdu! Naser, age 308 
S/a Jaleel M Kottiathattu I-louse 

ndiot1i Jsj! c  

3 	I I  
Mohathn41 àhahulIa, age 33 
/6'K6yan'i4koya, Nallal House 

Andioth IsJid 

Iiahullah, ge 30 
S/a Kunhisethi, Peiurnpalli I-louse 
Andioth Island 

Riyas age 
S/o Shaik Koya P S , Pentambelipura House 

IS 
Andi oth Island 

P Padathu Lavenakkan House 

64 

65 

Met 

67 

13 

70. 

I .  
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S 
72 	Rahmat, age 42 

S/a P.00kUttyM.;.Mäthi1;House 
Andioth Island 

73 	Mohammed 1-lassan, age 37 
Sb Sayecd Mohammed, Achammada House 
Andioth Island 

Shamsudeen, tage 32 
S/ôMuthu1.Kóya K., NeIlai House 
Androth Island. 

Mohammed Naseer, age 28 
S/pMuhammed, Pentamvelipuia House 
Androth Islnd. 

 Rau lath Beegum, age 29 
S/U Thangakoya, Arathupura House 
Andli)th Is1nd. 

 Fathahuddeeh, age 38 
S/a JKiclave U:K., Makket I-louse 
Andioth Island 

78 F3adàiul Munei, age 32 
S/o Abdul Khadei, Moodamputa House 
Andi oth Island 

79 Mohammed Mistafa, age 33 
S/o Ahammadiya, Jabalputa House 
Androth island: 

80 Mohammed Iasim, age 47 
S/a Kida,eV K , Makket I-louse 
Andi oth Is!al?d 

81 Mohniied Aboosalih, age 40 
S/a Sa'cedMohammed, Bilutheth House 
Andi oth Island 

82. Kunhiseethi, age 47 
i.

S/a Yousaf', Mcthaiapuiakatte House 
y 

7 
Andi oth Islaid ( 	'Y 

83. Hamsa Kôyaage 42 -__ 	- 
\ 

S/a J\hämmed Makkett 1-louse - 	-- - 
Andioth Islarid 
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 Attakoya, 	ge49 
Sb 	Yacoob, A1iyathara House 
Androth Island. 

 Khaee1 ; ,age 49 
Sb 	ayeed, Clerikka! Pii'thiyapura House 
Andro.thislancj. 

 Jat hahill, age 34 
S/o Sayeed Mohammed, Palliyett House 
Androth Island. 

 Basheer, age 55 
]'hächeri Moosathara 
Androthisland. 

 Mohammed Farook, age 33 
5/0 Nal lakOya 1ç.L,, Tharampal Ii Makket House 
Ahdroth I.sland. 

 Abd0 1ih,a31 
S/p SliaiJ<Ioyà, MoosakadaHouse 
Aidioth Jlnd. 

 Sale, age 31.  
S76Seethi, Kdrakunnel House 
Andrhth island. 

 Mohammea Kasirn, age 33 
S/oSaed 1\4qharnmed P.C., Pathada House 

 age 44 
S/Kj3 	',Lavanakkal House 

do 	'I 

 N4ommed11üssain, age 41 
S/o Sayeed Jrnai1, Kandalath House 
Androth IslanU. 

Sabir Khan, age 33 
"Thattampokkada House" 

4 iofh Tslnd. 

ag4 
Podamkakkada House 

Island 
.................................................... 



. 
96 	Akbai C , age 33 

$o Atlakoya 'K Edayakkal House 
Id4:otb Is 11a 

ri 

97 	Abdul aha age 33 
Sb Thangakoya , Khali House P unc 
Andioth Island 

98 Mohammed Musthafa, age 42 
Edayakkal T-Ioü:s 
Androth Island.. 

99. Navas, age 25 
S/o I:Iussafti;71Thahira Manzil 
Andbth Isláiid. 

100 Shanavas, ag 33 
Sb Sha,iafudeen, Mathil House 
Andioth Island 

Hasañage. 33. 
S/oSeeihi M, Lavanakal House 
Androth.Islaiid.::. 

Mohaiiijed B3asheer, age 42 
Sb Ypusa, N11a1 House 
Jpdroth Island 

103 	Shaiiilei,'ge 36 
Sb alIa Kqya Kunnashada House 

Ancllbth Island 

Zainul Abid, age 26 
Sb Kidave K , Palliat I-louse 
Andrbth Lslaiid. 

M.uthu Koy.a. ae  39 
S /0 Iunhi.Sebi, Makkette 
Androth.Islaid. 

Jy1ohammcd TVlukhbeel, age 30 
S/p JKoyammaJ<oya, Kerakkada House 
Ani9tl' islapd 

Shamusudeem, age 27 
Sb Koya Kidave M P , Pandathupura House 
Andioth Island 

St 



108 §hihabvdhen age 27 
S/p M.  'Koia, Pandathupura House 
indioth Is1ard 

109 0-  bai,du!la,age29 
Sb Sathai, Kanmpura 	use 
Atidioth Island 

110 Jalal, age 49 
S/o Yousal P , Moodrnpura House 
Andioth Island 

Ki•dav,age55: 
Sb Indeen M , Biriyamrnada House 
Andioth Island 

Kidavu, age 59 
Sb fijb., Mèkkt  House 
Andioth Island 

Mohammed Sálahudheen, age 26 
Sb Koya I P , Kandeth House 
AndothIsIard. 

114 MoharnnedShakeei, age 22 
Sb Kdphisethi, Makket House 
Andoth t1aiid 

115 MoaiiieAlthaf, age 24 
Sb Jamal Mayornpokkada House 
Andioth Island 

Abdul Gafoo, age 28 
S./o .i"allakoyaT., Bappathiyoda House 
A ndroth Island. 

4ohan.nèd'Yathiya Khan, age 23 
S/c) Bas P-6n K , Mathil House 
Andioth Island 

kby, age 39 
Kh ad ei P p C.  

/ > 
* 	, jI 19 JLfri)11koya, age 35 

j*4 	hmed, Ionmkain I-louse 
' 	 Island \g / 



r;ys 
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120 Zainul Abid, age 41 
Sb Assamai N P , Kandalath House, 
Andi oth Island 

1 2 1. fvIohammed,age 50 
/o Abdul Khadei, Kaval Chetta I-louse, 

Andi oth Island 

122 Abu N.  asH, age 36 
Sb S iddique, Kunnashada House, 
Andôth I:1änd. 

Mohammed Aboo Salih, age 37 
Sb Musthafa, Ammelam House, 
Androth Island. 

Koya, age 37 
S/o Sayeed Mohammed, Lavanakkal House, 
Aridroth JsIand 

Mohammed lafeelK C.P., age 38 
S4o. :,S;ayed, Cherikkal Puthiyapuram 
Aildr.6th Hand 

126 Mohmnicd Rafeck, age 40 
Sb Ukkas, Iihuthcth 1-louse, 
Andioth Island 

Mukbéel ge28 
Sb, M•jeed.L, Pe.rumpalli House, 
Andth Island. 

Rashe.dJKhah,àge 33 
S/0 Kidave i\ , Biyyadachetta 1-louse, 
Andjoth Island 

129 Mohaiied 1aook, age 31 
S/.c:.ppluy;Kunnel House, 
Andioth Island 

130 Rahmathullah, age 31 
S/o Kpyai 	Bappathiyoda House, 
Androh1släiid. 

131 Mohammed Kasim, age 30 
Sb Nallakoya, Kennashada 1-louse, 
And] oti Island 



( 	 ... 	

.. 

132. Mohâi1med Fazal, age 38 
• 	S/a Kidave M P , Kandalath House, 

Andioth Island 

133 Moharhrned Ab1 for  TM , age 38 
S/a NàUakya Tharai11y Makket House, 
Andioth Island 

134 Janial,ages7 
S/O:Kidave,. •Poovadakkattu House, 
Androth IslandH, 

Mohammed Sa1eem, age 31 
Sb Hassan Kunni, Keyiyoda House, 
Androth Island.. 	. 

Koyamma, ae 47 
S/oAboo Saleh, Kavaichetta House, 
Andoth Island 

137 I-1dayathul1a, age 38 
S/oKoyamma, Iarachetta House, 
ATIdoth 1,land 

138; AdurAeKhan, age 41 
S/oM.o ham ned, B irayammada House, 
And.roth Islaid. 

139 Sharnsuddlen, age 32 
S/o Sideeque M P , Pazhayakamkattu House, 
Ahdioth Islajid 

[i 

	

140 	s1* 	iai, age 33 
SoOyaikoya, Ammelam House, 
Andioth Island 

141 NIIkoya, ac 50 
S/o Ahamed P 0, Matharapura House, 
Andioth Islard 

I 	 . 	 . 

142 llarnza Koya,age 43 
Sb KidavB,A1iyathara House, 
i.nd1ja. 	. 

I 

 M 	 age 28 
IyIP , Arnrnelam House, 

An4roth dr 

	

. 	 . 	 . 	 . 



144 Sayeed Ismail, age 58 
Sb Adulla P P, Pudarnkakkada House, 

ndiot1i, Island 
I 	} 

145 Amj3ath Khan age 28 
Buniyarnin Sb , Amme lain House, 

Andioth Island 

Mb1arnrned  1qp1,ag.8 
S/o Nallakoya,Perumpally House, 
Androth Island. 

PoOkunni,ge56 
S/.o Yousaf1-Iaji .Bappathiyoda House, 
Andioth 1sland 1  

148 Mohamnd Iasheer, age 38 
/0 Kidave A , Mayampokkada House, 

Andioth Island 

Chiiakoy, age.36 
Sb jKunnil<py P., Thacheri House, 
Androth 1sland. 

Nasecmudheei K S P , age 28 
S/o. Abdul Khader T, Karachetta Saiornmapura House, 
Andioth Island 

151 Abdp1iyooi , age 41 
Si Syed Bi,ahari M , Kunchali House, 
'\ndioh Island 

152 Liyabdiahman, age 31 
Sbo Kunnikoya M P , Chekurnrnada House, 
Andioth 11and. 

153. Ku dh lb i, 	e 46 
S/o 1Kadci,Piurnpal1i I-louse, 
Andioth Island 

154 PatIurnrnabi,age 52 
lNauuvilkam House, 

AndiothIsIand 

155. 	fi ti .l ah:. 
6/o II Tamsa Koya, Aliyathara I-louse, 
Andioth 1land 

L•( 	jL F.. 
\ 

:,:fl 
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156 Scethi,age6O 
Sb 	Assairai,Pachana1 House, 

ndi oth' Island 

157 Sadakkathullä, age 3 
Sb 	Buhaii V K, Chettapokade House, 
Andioth Island 

F 

158 Basheei,age 40 1  
S/o Sayeed K , KuniThashada House, 
Andioh Island. 	. 

159 Mohammed Kuiaishi, age 25 
S/a Sayeed Mohammed, Karakunnel House, 
Andioth Island 

160 8iiaj,age47 
S/oKjdveK., Kunnumpura House, 
X ndroth'.Island.. 

161.. Mohaiimed Raflage•31 
S/ô; HarnzaKo.yaK.,  Pathummapura House, 

i.Is1hd... 

162 AainUl Ad, age 26 
SIoJàI1akoya 1K C ,Palliyat House, 
Abdiodf Island 

I 

163 AbdplJabbai, age 35 
S/o Kuhni Sethi, Makkett House, 
Andioth Island 

164 cajeed Mohaiimed, age 54 
S/a Kidavu, Foovadakkattu House, 
Andioth Island 

165 \ttabi, age7 	I 

D/d Y1Owcf  1K P , Thacheri House, 
AndIo1i Iiahd 

I3a11es ae 3 
Koyannkoya P , Thacheri House, 

7 	') 	
a rotli Iiid 

( 	 age 4b 
S 	Kidavu K, Ammelam House, 

/nd1 oth Islahd 

.. .. 



I 1 68 Mohammed Rafee, age 42 
Sb Koyaimikya; Mayampokkada I-louse, 
Andi oth Island 

MuH.akoya, age 47 
Sb Majeed K:, Lavaakka1 House, 
i-\ndroh Island. 	sm  

13 001<61Ti',ag46 
Sb Kidav F., Amnlai 1-louse, 
Androth Island. 

Mohammed Kasim, age 46 
S/o Yousaf, Bappathiyoda House, 
Androth Island. 

Kaclecja, age 5,! 
Dbo Kidave K., Thacheri House, 
Androth Island. 

Mullabi,gc4 
D/o 	Palathupura House, 
AdrofIi ildhd. 

MaiizoorAZyeedP.P., age 25 
S/o .M.P.Fthu1,1ah, Purthikkatt Puthiyapuram, 
Androtl s.lapd. 

AliAkbarK.;age2s 
Sb .Chcriyakbya, Kannathirnada, 
Androth' ll'and. 

age 33 

SboSh1ikp)'Kunha 1 i House, 
droth I1'a11d 

(By Advoatc k11k BGangesh) 
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Depaitrnent of Ranchayats 
j i fstration pf the UT of Lakshadweep kd 

55 

4 

Cl 	 C 

\i11ae (b'eei 	Panchyat 
1'ndioth'Is1nd iepiesented by its 
Executive Officei 	 Respondents 

(By Advocate Mi S Radhakiishnan) 

17.. OA 302/2013 	. 	. 	. 

1. Jafter,age35 
Sb 	Babuj.an, PäClnethechetta House 
jini islad. 	. 

2 Faiooque, age 33 
Khace, Kulandam House 
ni Is1and 

3 Abdulla Koya, age 50 
S/0 AWtkoya, Malika House 
Ahiini.SIhd.:*: 

4 Nallakoya, age 40 
$jo Abu11.aKoya,  Puthoya Kanniyarn House 
Arnini Island 

5 All M'oharnned, age 47 
Sb 	ohamed, Kombarn House 

I 	II 

6 
Cl1 	1 	II 	CC 

ShaiaFudheen, age 36 
o Kidave, Kottcchetta House 

Anlini 	slahd.. 

7. Jâbbr .P.0 age 36 
.o, Cheri':a Ko)/a, Purakkachetta House 

Amini Island 

8 Yousaf, age 36 
$/o Kade, I3eliyachadachatta House 

nin 	lsThnd' 
Cl 	 C 

9 Muthi$yagb 33 
ay&d 	he1koya, Marnpuiam I-louse \Sbo % 

C  /kmini Island 	 Applicants 
/ C 

/ (B dat: Mr..B.Gangesh) 

! 
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S 
Vei sus 

] he Administi ato! 
Admin i sti ation of the UT of Lakshadweep 
Kavaiathi-682 555 

2 	Diic,ctoi ofPanchayats 
Dcpai [ment of Panchayats 
Admii1itPatibn Of;the UT of Lakshadweep 
Kavarathi-682 5•55 

District Panchayat 
Amini represented by its 
Executive Officer, 

\/illagc (D,w.eep) Panchayat 
Amini Island represented by its 
Executive Offiçr. 	.. 	 Respondents 

(By Ad.vocate:EMr.S.Radhakrishnan/M/s Sheriff Associates) 

18 	OA 303/2013 

I. • Aboob1cér P;, age 41 
$tQ.K:UI1hikuflhi,Pa1lam House 
Kavarathi Js1d:. 	• 

2. 	MusthafaB.!.,e 45 
/o Sayced, Bakakada I-louse 

lcavai athi Island 

3 	Mohane ShaflM , age 34 
Sb 1 	h14 Inzat, Malika House 

4 	Abdtil Nen1  A P , age 43 
Sb Chciiyakoya K, Aynipuia House 
Kavarahi I,slid. 

5. 	Yaoob K.P... age 41 
SbolKidave 	Kuttipapepura 1-louse 
lSthi Island. 

6 	Ali koy K, gd3 I 
S/n Bah P , Kihyam House 
1avaiathi isi4i 

/ 
/ 	

I 

I 
• 	. 

..,..::: ....i . .. 	 •. 	
. 	 ( 



/ 	 1.:. 	 37 

7. 	Mueeb.'RehhäU.P., age 34 
Sb Alikoya C K, Uthampokakada House 
Kavw athl  Island 

8 	'1 haickova \ P n äe 4 

Kavaiathj Island 	' 

9 	Mujceb Rehman B, age 3 01.Is. 

Sb Fhangako'a, Biiekal House 
Ravarathi Island.. 

10. 	Sajitha P., age.3. 
.1)/oAli Ai'a:darn,.PóOvinoda House 
1c.varati Island. 

II 	I3asheei p 1, age 44 
Sb Mohammed Pallipura, Puthiya 111am House 
Kavaiathi Island 

12 	Abdul Rafeek K, age 44 
S/o Ahmed Kauirnmada, Kadapurathaba 1-louse 
1avaiathi Island 

13 	Salcem A P , a 34 
S/P. I\4oharnmed C P , Athampapepura House 
Kavaiathi Island 

14. Mohammed 1-lussain P A , age 29 
Sb Khahd Haj K?, Puthiya Alikorn 1-louse 
KavaLathi Island 

'>•' . .... 15 	Shajahan fK,ag35 
Sb Flaniza, fhi inikad House 
Kavaiathi Islafld 

16. 	AnwaiA,139 
Sb Muhu, Aynepuia 
Kavai athi Island 

17 	Bciheei S ,ag5 
SO I lanzath A I , Saflyabiyoda 
Kavaiathi island 

I 	
. ........................

. 

	

I 	3 	3 

18 	U1dK,Lag4 
Sb Aboobaki, Melillam 

--' 	js.avaiathi1sland1 



. 

19 	Harnth za, age 27  
/o 4nan Haji, Aynepuia 

Kviath lland 

20 MujcebRchman, agd38 
Sb Harnzath A. I , Safiyabiyoda 
Kavaiaihi Island 

Man ikfan K.i.ge 30.. 
S/o Abdulla A,uttith.ppura 
Agafli 1Iand, 

 1-11dayathul ) a S..N'l., age.36 
S/oHazath .3.lK.; Subaida Manzil m 
K'lvaldthl Island 

23 Ansai PP,age3l 
8/6 Cheiiya Koya K P , Pakichipura 
Kavarathi.Island. 

 Sul.iman K..P.,age 38 
S./o Kidav.U.P.., Kuttipappepura 
Javarat1ii Island. 

 YàcoobC.1., age 40. 
S/o Yousuf ! , Puleenakeel House 
lKavai ath 	Island 

26. Nlzamudd)n k P , age 34 
'bo 2akài iah 	Kochipuia House 
Kavaiathi Island 

27 Saleem V 	ad 9 
/o 11amzth, V1oda 1-louse 

Kaviathi Island 

28. Anakoya B., ag 	41 
$b 	Aboohackei M I, Biiekal F-louse 
Kavai athi Island 

29 Nautha 	V ,ge 30 
5/0 Kahii1M C, Palliveedu House 
Kavaiathi 	slanl' 

30 Mohammd Iqubal K K , age 31 
Sb 	KasmiP V , Kunnarnkalam House 7 

Kav.arahi rsland  

I. 

...... 	
. 	 .- .• 

-* 



W 31 	AshikA1iCP,ge30 
Sb Au K , Chendipapada House 
Kavaiathi Island 

32 Mohammed Rafi P , age 38 
Sb Chci iya Koya Pallicharn, Pulipinnakad House 
Kavatathi Island 

33 	Pookoya P P , age 48 
Sb Babujan M, Puthiyapuia House 
K 11fani Islahd 

Hussainali.K:P.,•age 33 
$Io. lvi uhammdC., Kuttithayapura House 
Kavarathi Island. 

Sülaiman M.,age 37 
Sb 1-Iarnzath L, Maidanoda House 
Kavarathi Island. 

Kaja l:lussàir C., age 37 
S/o. A•hamired Khâii. T.P., Chungam House 
Kavatathi Island 

37 	Miijeb).ehmanTK ,age38 
S/o lhinlikad House 
Kavaiathi Island 

38. 	ohathiñedSháfiK.P., age 32 
S/p S..aye.d Poi;. Kakachiyapura I-louse 
Kavatathi Island 

39 Mohammed Rail B , age 33 
'bo Att.akidave r P , Beeianthoda House 
Kavajathi Island 

40 	Raleek,a'ge 32 
Sb Muthu4  PLileenkeel 1-louse 
Kavaithi Island 

41 	Ummei K 1age 37 
Sb Udâifa C P Thekila 111am 

- 	I<irathillahd.; 

Rafeek, age 37 

/ 	( 	 Attai 1< P ,'okaiachiyapura House 

f\* 	\ 	) aviat1?i I'sland 

/ 	 I 



1 

to,  

(' 

43 

rri 

45 

. 	

) 

H 

Mohimme 13, ge 31 
S/o Kidave' K 	Bai 2karoda House 

T. 
Kdvalathl lsl4nd 

Jaleel P , age 43 
Sb Atai Veloda, Pobvarpmada House 
rKavaiathi Island 

Deihath, ac 33 
Sb Mohammed 2 , Amanathakeputa House 
Kavaraihi Islarid. 

S 

46. 	Sharaftidhen age 24 
S/61A Ii A., Poo'4n 6da House 
Kavarathi 1lnd: 

(By Adyocate:Mr.1(3.Gangesh) 

Vei sus 

he Adhnisitoi 
'\dminsti ation of Ahe UT of Lakshadweep 
Kavcuathi-682 555 

2 	Dcpii tmeit 1 Agi icultui e 
.UT.pf L.al<h4dlweep 
l\aaiathi-6$2 55 tepiesented by \'  
its Diiectoi 

3 	 4richayats 
Dcpai tmcnt f l'anchayats 
Administi ation of the UT of Lakshadweep, 
Kavaiathi-682 555 

4 	Disuict Panhayat 
1avu athi 1 cpi sntcd by its 
Lecutie Officer 

5 	Village (D\vdep) Panchayat 
IK'avarathi I.s1,and represented by its 
I xecutive Offiçci 

(By Ad\ocate Mi S kadhakiishnan) 

19 	A 31920,!3 

ij  
Pc 1asi, 1age'3A 
S/O Thisa, athimecctta 1-louse 
\nih 1s1'nd 

I 	 I 	 I 

A P P Ii ca nts 

Re s p0 ii dents 



K.K.Razak, age 27 
Sb. Khaderkoya, Kunniyatarnkakkada House 
Aiyiini Island. 

P.AshraI, age 3 
S/ô.Aharned, Pallam House 
/kmini island..: 

K.C.Moosa,age44 
Sb Attakoya,' Keelachery House 
Amini Island., 

B.Kasmikoy, ae 42 
Sb Cheriyakoya, Balapp House 
Amini island. 

I.. 	- 

C:E44 ttaJ(oya, age 41 
ko S/b Jäi7aya, Chnmthabelli House 

Athi -i- Islaiid.. 

Ralieeth M, age 33 
S/d Ahd llakdya, Madam House 
Amini lslaiid: 

Pookunhi 
Sb T.C.Yousaf, Noormahal House 
Amini Island. 

(By Advocatd: I's4r.I.B.Gangesh) 

I 
eisus 

-;. 	 -• 

sator- 

( 	 diinisutbnbfthe UT of Lakshadweep 

( 	 aarathi-682555. 

7 
--y,  

- 	 't_. 	.,----.-.--- 

Applicants 



2 Diicctoi of Ianchayats 
Dcpaitnicnt of Panchayats 
Admmisti atiàn of the UT of Lakshadweep, 
Kdvalathl-682 555 

3 I)iiectoi of Education 
I)iicctoi ale a! Education 
Adm inisu ation of the UT of Lakshadweep 
Kavdlathl-682 555 

4. \/i I 1ag 	(Dwep) Pancháat 
Am i ni 

I 
1 s land represented by its 

ExecutiveOfilceh Respondents 

(By Advocate Mi S Radhakrishnan) 

20. O.A Nb. 325I201 

 M.ohan'imed Abdul Razak 
S/a. U.K. NâlIa;Koya 
Atta1adal-Tóusc 

ndron Island. 

 K:,::Moosai. 
lan.di:1m1iouse 

I )  

3 I !amp Koya 13 
Sb 	Abdul KJiade.i 
Bii iyamm ad a I louse 
Aiirt lslthd Applicants 

(By Advocate Mt K. 13 Gangesh) 

Y.rsus. 

1. Thç Adminisatr, 
Adm in i 

I 
sti*ati0ii* , .of.the Union Ten holy 

of I akhadwecp Kavaiathi —682 555 

2 The 	uectoi (vices) 
AdminisU atiqnof the Union Ten italy 

khadwc 	(Secietaiiat), 
Kavaiatti - 682 555 

3 Dcpai tmcnt of Envioi nment of Foi ests 
Union I cii itiy of Lakshadweep, ) 
Kivaiathi - 682 555 Resondents 

. 



1, 	Sa\'adT.K.,gc4O 
S/o Mohammed A.P., Thirinikkadu 
Kavarathi island. 

Aboobaker:l.P. age 43 
Sb l-Iamzath K.P., Pall ipur 
Kavaraihi Island. 

Aboobacker P.K.., age 34 
Sb Fathahulla Puleenakeel 
Kavarathi Island. 

Jehangeer A.P., age 32 
S/o 1-lameed, Al lapura 
Kavarahi Island, 

Slajan 	: 	s 
0 ........ye, 1adayi 

Kav.iathi island.' 

(By Advôd.tê: Mc.K.B.Gangesh) 

• 	Versus 

1. 	The Administratoi' 
Administration of the UT of Lakshadweep 
Ka''araihi-682 555. 

2.Director of Pnchayats 
Deparihient pf.,Panchayats 
Adm uiU allan of the UT of Lakshadweep, 
-l'hFt:hi'68., 555: 

3. 	 f.ciënce & Technology 
Union I cii itoi y of Lakshadweep 
18\'arathi682 555 
rprestnte;d by:its Director 

Appl i c a ii t 5 

I lage (D,\eep) Panchayat 
varathi Island represented by its 

( 	
; Lecive Olflccr. 

:. 

(l3Ad\(hcatc; Mr.S.I;adhakrishnan) 

Respond e uts 
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22. OA327I2OL 

larook, ge 
S/u lKLiilhi ko54, Pul ippThakkad, 
Kavarathi1slad.. 

Ummer FàroQk age 3 
Sb V.P.KasnKartholajura, 
Kavarathi Island. 

(By Ad\'ocatc: Mr.K.t3.Gangesh) 

Versus 

The Administrator 
Administration of the UT of Lakshadweep 
Kavarathi-682 555. 

2 	Dii cctoi ol Panchayats 

Admin iti ation of the U F of Lakshadweep, 
Kavaiathi-($2 555 

De.parljnent of Environment & Forests 
Uiii6ri lerritoly of Lakh'adweep 
Kavarathi-682 555 

4 	\'illage (l)wcp) Panchayat 
KaVii athi lslnd i epi esented by its 
Fxecutivc.O:Ther. 

(By Ad\ocae: Mr.S.jadhakrishnan) 

23. 	A32.8/2OI3 

I. 	Saift;ITh C.l 	ae 34 
S/o Jvlohaipood Haji, Chendipura, 
lavarathi. 

Sainul 1-lameed PP., age 39 
S/o Attai I.P., Pokama Chepura House, 
Kavai'athi, 

ohamiiel K,P., age 35 
S/o I Iaña.thJ3P., Karutholapua House, 
lcivaiithi 

hdá'rdehage 41 
Sb Moh.aniiied; Pailam I-louse, 

r-1 

Applicants 

Respondents 

- 

-\ 	 j; 

\ 	 .... 	/ 

1: 



5. 	AkbrPage 34 
'p 	hfbod 1, 	Pappadarn House, 
Ka\aIath 1  

(By Avöcte: Nir:B.Gangesh) 

Versus 

The Administrator 
Administration of the UT of Lakshadweep 
Kavarathi-682 555. 

A ppl i ca nts 

Director of Panchayats 
Deparrpent of Panchayats 
Admiiistratioii. of the UT of. Lakshadweep, 
Karthi - 68i;555. 

Directçii of Education 
.Dirèctôrate of Education, 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-682 555 

Yillage (Dweep)  Panchayat 
Ka varathi Island represented by its 
Fxccuti'e OfIcr. 

(By Ad','ocate: N/1r.S. rR1dha1Krishflan) 

I. 	Jhahira 13eeib'N4;M., age 38, 
\o Ram'Rizeed,Madeena Manzil, Kiltan. 
Sypervior, à. 	Twisting Centre Ki Itan 
District Padhyal, Kiltan. 

2. 	ShaHi Ramee.dP.K,, age 50, 
S/oSayed TKy P.S., Thottathakkara 
Store K4eper1c,dm Clerk 
Coir 1wistmgentr.Kiltan 

i1an. 

3 	F KJ teemdhcen dge 33, 

; -/ Sd Abdulla Koyci 
11 "'It 	bku!am, Kiltan 

• '' 	t1rer CoiuTIwisting Centre Kiltan 

/' 	;1 	1?it aid1a'at, Kiltan. 

Respondents 

Applicants, 



ç 
1' 

(By Advocate 'Mi V Mohanan) 

Veisus 

I 	I hc Administi aLoi 
Administi ation of the Ul b  f Lakshadweep 
Kavaiathi-682 555 

2 	Diiectoi of Prnchayats 
Depai trnent of Panchayats 
Adm nisti atin of the UT ofLakshadweep, 
Kavarathi-682 55, 

3. 	The Chief Executive Officer 
I)isirict Pancha'at Unit 
K ii tan, U ni on Territory 
of Lakshadweep-682 557 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

L) 
.,- 	f 	-', / 	.

. 	u A - 	Ii2OJ- 

I lu'sain KC , age 34 
Sb Sayecd i\4ohammad A M 
Kattiycimchatti (House), Agatti Island 
ULo[lakshadweep. 
Working as çaa1 labourer in the Department of 
Science & 1 echnology, Agatti, Lakshadweep 

2 	I lydci P 
S/c Sayeed.B hri 1-laji U. 
Pokkai.happada (1 louse), Agalti Island 
U I Of I cikshad weep 
\'oi king is c.asLal'.1abo'Urer in the Department of 

Science & Tuchnology, Agalti, Lakshadwecp 

3 	Al' Akbat 'K I age 39 
S/ 1 1imza 
Kunnabi yocla I-louse, Cheiiat Island 
Ir J I of akshadwcep 
Woiking as csual ]abolirer in the Depaitmeni of 
Scicne&iTêhholóy,Agatti, Lakshadweep. 

4 	Naml Baikaih K , age 27 
/o Scedikoya A 

KUI iythiyoda Housc), Chetlat Island 
iji o11 akshadyeep 
\Voikipg s casuailhbouiei in the Depa 
Scicnce & t'ccn01oy 

11 

'S 

-. 

of 

•0 \ 

'S_S. 



kose Sr. & Ms.Daisy I .Daniel) 
I 	 I 

: 

, "v1  ersu S 

The Adimnsti4oi 
iT f Laksh 	eep, Kavarathi-682 555. 

2. 	Chairperson 
Village (Dwep' Pancha'at, Agatti-682 557. 

Applicants 

Chairperson 
yillage (Dweep) Panchayath, Chetlat Island-682 554. 

The Junioi.Scientific Officer 
Deartmerjt dfScience & Technology 
Chetlat-682 5 : 54 . 

The Junior Scieritific Officer 
éaitmenIt of:pience & Technology 

Agatti-682 57.° 

I)irector olPanchayath 
Department of Panchayath 
Kavarathi-682 555. 

(By Ad\ocat: Mr.S.Radhkrishnan for R1,4,5 & 6) 

26. 	bA,33'3/2O13... 

1; 

SJ F1ariis 
S/o.Ialun1i 
Sâilanivapura,:Kiltan 
I.kshàdwep 

K 1.Azhar 
Sb.Siyed Bubari 
Kuiiyathi vodii,Kiltan 

 

Sb .1< u:nhkoy 
iinauIa, I iltan 

MM'IHariraj) Veisus 
LU 

Respondents 

Applicants 



Admiriistiat6 
Unin?1 cii iyofLkshadweep 
Kavärit.jf 

2 Dire&tbr. of Panchayats 
union Teiiitoiy of'Lakshadweep 
Kavai atti 

3 S u b Divisional Olficei 
Kiltan Island, Union Teiritry of Lakshadweep 
Kiltan.. 	: 

4. 	I)irctor, 

UT of Lakshadwccp, Kavai atti 
	 Respondents 

(By Avote: Mr.S;Radhakri•hnan) 

27. 	0A344/20.13 

[1 

Kassim A .  
S/o.Attakbya P.P 
Aliyathara 1-louse, Andrott 

2. 	Jaluddin N 
/o Attakoya N P 

Ncngummada House, Andioti 

Mohammed Hassan C E 
S/o:Ki.iih ikoya S VP 
1daykkal;1-Iouse, Andrott 

'1ohämmed jafeek C.K 
S/o.Koya .K.0 
Cheriya Kakkanal House, Andrott 

. Moiimmed.Kamaluddin M.K 
"SIO. 	n Pookoya Thangal 
Mayanakk.ada House, Andi Ott 

6 	Mh4inl Basheei C 
Sb Pookoya 
I davakkcil liouse, Andiolt 

7. 	Nci'ui I-1ds 	A 
SIo.N allay :  kOyaU.K 
Attlada House, Andiou 

c ' 

/ 	
..• 	

.. -. 1 	•' 

L / 	 ' 

*ot 
\ 	 .1 
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8 	Mui shida Begum C N 
D/o 1 ate Shnsiiddin Thangal 
Chemayat1 1'Jalakath, Andiott 

(By Advocate Mi K B Gangesh) 

v'eiSus, 

1 he Administi atoi 
Administi alion of the Um on Territoiy 
oILakshadweep, Kavatatti - 682 555 

Director of Parciayats 
Department pfi)anchayats 
Administi clllOfl of the Union Tei I Ito! y 
of L5akshadëp, Kavaratti - 682 555 

Department 0.1 Electi:iciy 
l.Jniori1'erritc.ry: of Lakshadweep 
KKavarathi — 682 555 

App1 i ca nts 

Vii !ag .(Dçcp.)Panchaat. 
Andi ott Isi 	i epi esented by its 
Lxccutivc O1!icei - 682 552 

Ad.6çaç:. Mr .S Rà,dhakriShnan ) 

OA34S12O1 

A:ysIinna 1. . 
.D/o 1-1amsà, E1láchetta House, Agathi 

1cfathunu 	;P. \J 

D/o Ksmi lKoya, Puthcinvced House, Agathi 

Kddecj i P K 
1)/o Koya J1sn, Punatad House, Agathi 
I 	 I 	I 

Abdul MuthahfMK 
Sb Atakoya, MayarnIakada I-louse, Agath i 

Abdul Shukooi 
S!o.Lai:e 
1\/lelailiam I louse, Agathi 

11idayathu1.1a iV1.IK 
bo Aboobac.kei Koya \' K 

House, Agathi 

)4yooI I 

(By 

28. 

2. 

5 

• 

5 4 

/ 

() ( 

Respond en is 



1. W 

4.; 

 

50 

S 

 

0 
0. 

9 

	

10. 	NazerK 
S/o.Kidave 
Kunnikathiyàpada 1-louse, Agathi 

	

I. 	Showkath1i M 
S'/o.,Ummer B 
Makayachbda 1-louse, Agathi 

	

2. 	Saybd idham' ed 
S/o.  
1eei5att llouse, Agaihi 

13.N aseiP 
S/o.Muthalif K 
Pathada House, Agathi 

14. Abooaoker N.M 
Siô.ibdul, Raliman F 

Manzil, Agathi 

	

IS. 	*b'cul S1am,T.P 
S1Ch'aKoya CP 
1 hc1pithiya 111am, Agathi 

 
S/6j\lohanimed Koya 
Kakkada 1-1oue, Agathi 

AharC 
S/o.Mohannid Koya T.P 
Challakkad I-1use, Agathi 

A'GO: O' ac <el,  1I 
F.P 

Agathi 

I 	 - 

 
S/oJa 1aiad Haji K 



roll 

ulajiiodaIflOtSC, Agathi1.  

20. 

Iviuhamnied Koya B 
S'/O. Koya 
BiyaihabiyodaLlouse, Agathi 

Nafeesa M.K 
DIo.Abdul.la, Koya K.  
MoothamkakkaCia 1-Iousc, Agathi 

Koya i 	•. 
SIOKunl7 ikoya 
Pondinoda 1-louse, Agathi 

Kasmikoya K.l 
S/,o.Abbobacle1:;0Ya 
Kamalma1mlboda Pulhiya 111am, Agathi 

Abddbacker 
Sbo.i\1i Mbhammed 
Uppal.hpda. 1-thise, Agathi 

adaiudh&nV 
So.Koasan 

ahda 1\1anzl, Agathi 
: 

1. 
i p 

D/Mohmrn3dS I  
BpUhiyoda iioise, Agathi 

l-Iindiimbi N/i 
Dbo.Aitakoyi 
fVlairiyam Seviyoda 1-louse, Agathi 

.JilTer Al? 
1 .P 

AJI\.1pC1p1Jc1da I louse, Agathi 

M. P 
Tj 

 

4 4 , 

Agathi 

'A 4 
	Sa 	I .. .ik 

-- 	:- Muthukoya K _\bo 

••( 	
\. fhriS/1PaPliada 1-louse, Agathi 

I,:... 
Ii 	* 

- 	 7 

21 

22 

23 

24 

25 

26 

27. 

 

 



I.. 	ill 
3L. 	1\.alIu i\.. 

Io ilamsa C K 
Kadapulathu '111am, Agathi 

33. 	Samer 
S/o.:Mced 
l'4uiihii'ithop01), j\ athi 

34 	ayed iviohammed L 
S/o.K1.id p 
Lila House,. Agthi. 

Naseer LP 
S/ojvimhali I 
Thekku PUIU.Piya lUam, Agathi 

Ubaid U 
S/o.1-1amia U 
:u1'0daheta 1-loLise, Agathi 

Syed Mol ihmed K.T 
S/o.Aboo ,Sa.F 
K,alanth ii.hiyoda I louse, Agathi 

38 Mahamod P P 
Sb Sayed Mohammed 
Pui.hiyapand 1ai am 1 louse, Agathi 

AbcftiilaB 
S .:Io:Fathah'i,l:Ia 
Biyshahi'oda Rouse, Agathi 

 1 1ajäromna T.P' 
D(../ t?d Lii •kaderko.ya P.0 
i'l.ek.ku Puth iyai'l lam, Agathi 

41 cia! K 
Dbo 1 ,7 11alid1 	3 
1 m mikka1 1 louse, Agathi 

42. 
( 	I 
ASha•I B; 
Sb 	Sayed Au K 
B iyashahiyoda 1-louse, Agathi 

43 MaiiiyimbiB  
D/o U mmci C / 	7 
Bahaihoda I louse Agathi ( 	

) 	

* 

• 
.4 

- 	\ 

S 
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44. Roshna 
DIo Sayed Abdul Rahman 
[hachciiy house Agathi 

45 Sakkai iya P 0 
S/a 1-Iam7a K P 
Pulhiya Pui a I rouse, Agathi1 

46 Clieiiycikaya K 
S/ 	lateAltakOya 
Koodani 1-louse, Agathi 

• 	 47. Showkathali 
S/oLae Ai.takOya 
Sai!ahiybdi House, Agathi 

48. Nissa:mudhcéiV.K 
S/o.liamza C.K (Lake) 
\/adak Kcëla1:I lam, Agathi 

49 Chenya 1(o)/a A K 
S/a Kpya 1 
Al i)aKunnimmada 1-10use 
Aathi 

50 V16hammed Au c P 
S/a Kasmi 1(a)/a A 
Chchalakapda I louse, Agathi 

51 iycd Mohammed K 
/a Yoa1 A u  

Kunnumpui am 1-louse, Agathi 	 Applicants 

(By Ad\ôcate 	K B Gangesh) 

I 	Veisus 

!he Adrninisuatai 
AdminisUation af the Union I cii Italy 
of I akshadwJcp, Kavaiatti - 682 555 

2 Dcpaitmem of Agncultuie 
Union I cii itaiy of Lakshadweep, Kavai athi 
Rcpiesenicd by its Diiectai - 682 555 

----.3; 

, 	E)earmcnt ol Panchayats 
- 	'. 	AdfliiniThtian af theUnion Territaiy 

	

' 	LalcshdwecpKavaiatti —682 555 

..'•. 



2. 

LL 

4. 	Vit!agc (I)'e)1Panchayat 
Agaqi Fsia 	hpreseiit:d by its 
Ex°ecutiv. 'Offic 	--82554 

(By Advocatc Mi  Iadhaknshnan) 

29. 0A346I2O13 

Ummcr Iarook Shafl 
S/n. Aboosala 
Malikakal I-louse, Arninii 

P.A SayedaIi 
S.ioJlamzakôya 
Puthiya Asharoda I-louse, Amini 

: 

DIn Ahawd,: I Malikakal House, Arnini 

Ahamedkoya 
S(o.Koyakidtivu, Surambi House, Arnini 

Viliyabi P..0 ...  
D/o.AnthukOya Palliyachetta House, Amini 

6 	Rcebi M. P 
I)/ I Iamsd, Malliputa I-louse, Kavaratti 

It 

7 	AlbkoyV P 
/o \1takoya, Vadakkilapura, 

Kvai atti 

(By A.yo.c e:.M'.K.B Gangesh) 

Versus 

1 l'11e Admini srator 
dministi'ation oF the Union Territory 
Lak4hè4weep, Kavaratti - 682 555 o.I  

Director 9f.Panchayàts 	/.. < 

)pItmnt of Panchayats 	I '  

'\dnhintiation of the tinion Térii.oy 
è !.khadeep, Kavaratti - 825 

Respondents 

Applicants 



•=--.r- :- Ir.. -.---  -- --..- - 	 ----------..--.----.-.-.---.--..- 	 - 	 - - 	 -. 	 - 

I
6.57 

lit
9.1 

r 

I i 	I 	Ll 	 I 	 I 

3. 14 
La'adweepPb  

- - 	 nediby Director of Education - 682 555 
----------------------: 	 - 

IJ 	 I 	I 

4 	Vi11age (Dwee) Panchayat 
Arñini Ts1nd tpresented by its 
fxutive Offlcer - 682 553 

5 	Village (Dwe'ep) Panchayat 
Kavaratti Lsland iepresented by its 
Executiye OfTflcei —682 555 

(By Advocit N'1r 1 S adhakrishnan) 

30 	01  347/201, 
: 1-- - ----- 

uhaiabi P 
L/o..Kutihikurthi - 
Pall.i.c.hâr H(use, Kavaratti Island 

2. 	MaIarrootMJ 
I)o l-Iamzath 1  
IVlolakepuia HoTuse, Kavaratti Island 

3 

Ul1kanathraKav4atti Island 
Ii 	 II 

4 	KminaPV 
DI Mna 
?uth iyaveedi.i, Kavai atti Island 

5.  
b/o I brahimku4y 
Feelaloch ictiiyapuram 

6 	 'j 
t)/oulir 

-; 	 ----------- i4,puia 	vàiatti Island 
- 	 - --c 	I- 	- 	- 	-- 	- 

I 1 

7 	Bbi' 	1 

iaky:a 

r 	
vappada House, KavaFatti Island 

Kavaratti Island 

• .!ct ci#"  

Respondents 



Ii 	 I 

- 	J 	 I  

9 RaIimath Ietjlni 3 

Ia1iya1 i Houe Iaiarqi Island 

10. 'SadihathVM 	I 

I)/o Valiya Abdrahirnan 
Vadakkurnelaclladam, Kavaratti Island 

11. Rhiyambee T. P 
D/o Ahmmed K.P 
fottathapura, Kavaratti Island 

12 Befathumma B 
DIo Aboobackei 
Beei amihoda, Kavaratti Island 

 Rahtnàth I3eegum P.P 
K.P. 

Pochaiachepuia, Kavatatti Island 

 /Iaijanath 
Q/o Muthu Aynapura 
K1uthipappepui a Kavai atti Island 

(By 
Ii 	

I 

Advo 	14rI<. I Gangesh) 

J I  

Vellsus 

I he Administratoi 
Adrninistiati 1dn 'of the Union Territory 
o t akshadwepp, Kavaratti - 682 555 

2 Diiccto, (Sei\)Icbs) 
Adrninislraton of the Union Territory 

O 

Applicants 

.ä(Secretariat.) 
KaV4iatti — 	 555  

: 	lIl I 	
1 I 

3 	Thpi fibdustiies I  
Union Pert itot ' of Lakshadweep 
Kavaiathi rep esented by the 
Dii ecto! of Industiies 

(By Advocate Mi S Radhakiishnan) 

, 	 '14 'II 

NR 
I- 

.7 

espondents 
N 



Anwar Hussain 
[)Io.Essa 
Kottapuia I-louse, Amini 

4 	Sajitha Beegi4m 

9Sa:eebduIla KQya 
Belt House, Arnini 

Harriéëdathbi: 
UIo.$haikoya 

kk Monaa
.
11achetta House, Amini 

ITIassainar 
S/o.Mbham med 
Al imniechett 1-louse, Aiiiini 

l.CNasar 
-81  
Kuli.vadachetta House, Amini 

(ByAdvo&catei 1KB Gangesh) 

0 	 Versus 

The Administrator 
Administration of the Union Territory 
of Làkshadweei, Kavaiatti - 682 555 

[)irëctor of Panchayats 
1?€àrtrneii Qfanchayats 
Acminitiatioii of the Union Territory 
df rJ1 ihaelvycep 

682 555 

ment6:1 Eaucation 
riiôn Territory of 1akshadweep 

I 1 	1 	varathi represented by 

	

*LU

) 	
rector of Education T  682 555 

/(' 	•o 	 0• 

0 

Applicants 



4 

r 

S r 	
LI 

i3 
Anini an 	çnthd by its 

(By AdVoèate Mr S adhakrhian) 

32 	0A35012013 I 

Mohammed iiasan 
Sb Abdu Kadr 
Mohapuiakkad House, Andrott 

sa 2 	Ab dul E1asn 
Sb Attakoya' 
Kaithatt I-louse, Andrott 

.Sayed.Moha.iied 
SIoAboosala 
:l<ar.Chetta Houe., Andrott 

MohaindHussain 
S/c, Mohammed 
iapat.hiyoda House, Andrott 

5 	Siijuddeen 
S/ooyha 1oya 

1eTkacja'oUe, Andrott 

(By Ayoct M 1(13 Gangesh) 

: •i::: . : 
Versus 

he Adrninistçator 
Administi ation of the Union Territory 
of LakshacIwee, Kavaratti - 682 555 

2 	Director of lanchayats 
patient of Panchayats 

of the Union Territory 

Respondents 

Applicants 

3. 
by its Chief Executive Officer-682 555 

4 	Village (Dwéep) Pánchayat 
Andrott Island ieprsented by its 
Lxecutive Qfflcer - 682 554 

(By Advoca't? Mi S adhakrishnan) 

ei$fde ts 

I i.- LLJ 	 I t 

L\ 



. 

33. 

2. 

3 

51 

4. 	Yousaf 
Sio..Ppokoya 
Puthiya Eddiyakkal House, Amini 

(By Advocate Mr K B Gangesh) 

Versus 

App! icants 

of the Union Territory .1n:trátion 
bkhadèp, Kavaratti — 6.82 555 

 Eirector of Paricha)iats 
Deartment of Panchaats 
tdminIstIatIQn of the Union Territory 

JJhadyedp 
ltti -  682 555 

 °iriftfWomen & Child Development 
ifry ofLakshadweep 

I</irihl 
rQsenty 	y.its Dirctor 682 555 

4 Villge Dwee) Panchayat 
ArtIslandrpresehted by its 
Execótive Offlcer - 682 554 

5. YiIi,agé (Dwçép) Panciayat 
Amir!1I Island iepresented by its 

' 	692 553 

dhkrishnan) 

or 

Respondents 



• 	 ..,, 

2. 
E] 

S 

3 	Mansoor Au I 

S/o.Muthukoyà 
Pcntamvelipui a House: Andrott 

4. 	MOhammed Fáisal 

Makkct 1-l6use, Andiott 

(By Advocate Mr'K' Gangeh) 

Versus 
: 

1 	he Adrninistiatoi 
Adrniwstiation of the Union Territory 
of Lakshadweep, Kavaratti —682 555 

Pcpartment. d!Animal 1-lusbandry 
Union Territd?y.of Lakshadweep, Kavarathi 
Rpreerited 'its Director - 682 555 

 

qf the Union Territory 
La.Rshad\Ae 

Kavarthhi- 682555 

Villag (DWp) PncIiayat 
Androt I sJandepresented by its 
Ecudve bificer -682 554 

(By Advocate: Mr.SRâdhkiihnan ) 

35 0A353/261 

.,•_4 	1' 

S/61K1 da 	J 	£ H 

Mamka1kkáEa Hous, Agatti 

:I • . •• 	. 	.... 

. 	................ . 	. 	• 

Applicants 

Respondents 

4.( $ 
•*'.\S  



T;PAhd H 

Sld.M:yousuf 
Thekkputhiya Veedu, Agatti 

K:P.Homzakoya 
S/o.Aboobacker 
Karnalrnalmiyoda Puthiya 111am House, Agatti. 

KShowkathal i 
S/o.Syçlubukhari 
Kondinoda House., Ag.tti 

B. Shàra Lu d6 eën 
S/o.Urnkne' Ella 
3e4k'it6yqda House, Agatti 

V.K.Mohamrned Mükthar 
S/.AbuIl . oya 
Vàdakk Kunnirrnel House, Agatti 

Abdu RahimL, 

EI'ra.House, Agatti 

B Gangesh) 

Versus 

~hetdmnitiatoi 
Adrrinistrati:ôn bithe Union Territory 

—682 555 

Husbandry 
nion 7erio;rç of Lakshadweep, Kavarathi 

JeFisented 	its Director-682 555 

eci çf 1nchayats 
pqrtnt ç' Panchayts 

dthistinofthe Upion Territory 
i.LaksAp 

ãv.aratti 	682.55 

tti Is lãd reresentc1 by its 
x cuive OffYcr - 682 553 

5 

Ze 

7 

91 

(ByA 
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Applicants 

Respondents 



. 

* 

3 	[)epaitmen çf'Agiiculture 
UniOn I eut itoiy of Lakshadweep, 
Kavalathi - 682 555 
Repisentcd by its Diiector 	 Respondents 

(By Adv  oca 	Mr.. S. Rdhakrisbnan) 

37. 	0A355/2013 

i. 	•Mutikoy 
S/o.ShaikoS'a 
Kàkkanal ilbuse, Andrott 

2. 
'/o'Athnai 

umrnad 	Hkie, I.ndrott Applicants 

(By 

Vèrstis 

Administialionofthe Union Territory , 
diLakhadeKavaratti —682 555 T 

(. 

\. 
3 



2. 	I)irecthr of Panhayats 
Depirtment 	Pa'nhayats 
Administration of the Union Territory 
olLakshadweep 	I  
Kaviatti - 682 555 

3 	Duectoi olPoit, Shipping & Aviation 
Union '1 ci ritoi y of Lakshadweep, Kavarathi-682 555 

Village (Dweep) Panchayat 
Andott Island represerted by its 
Executive Offir 682 554 

(By Ad.'ocate: Mr.S Radhakrishnan) 

38. 0A356(2013 

1-ajarommabi 
DIo.Koya Kidaye M 

Kaipeni 
:1 	1 

2 	M K Ceiiyakoya 
SL6MQh1'dKo1ya Haji 
Malm.ikkakada I-louse, Kalpeni 

(By Advoëate: Mr K..B Gangesh) 

Versus 

I. 	1'heAdminis4tor 
Adn-unistialidn of the Union Territory 
çi1.aksl7adweep, K'va4ttI —682 555 

 
çepatrhnt of 'Panchayats 
Adiirn 1stition of the Union Territory 
dç Lakshaçlweep' 
Ka''aratti - 62555 

ViI1,e(Dweëj) Pãichayat 
Kalpeni Island i;eprèserit.ed by its 
executive Ofer - 68 552 

Respondents 

Applicants 

Respondents 

,-3Lvocate: N4r.S kadhçikrishnan 

9. 

1?T 	\AI( \bduI Salarn 
L) 	 JSbdriyacP)a: 

\ 
H 	I 



I Alikakada i-1Ousé, Ka!pni 

2. OtIoy/ , 
Rio 

Macdu; IA1pbri 

3 	P 'Sakeei Hussw 
Sb Mohamme1 Koya 
Peechiyath Hoie, Kalpeni 

4. 	Abdul Lathf H 
S/o.Pallath Kuihi Koya 
Nenernpappadi 1-louse, Kalpeni 

5 	Attakoya 
/.q..Kaiii 

House;, iKalpeni 

6 	Abdti1 Naser 
Sb Muthu Koya 
v'1a1rnikakada 1-jouse, Kalpeni 

7. 	M.K Kha1e.'. 
Sto ....I -IarnzaK•o.ya 
Malrnikakaçla House, Kalpeni 

8 	Moharrirned 1Jaser 
bo Mohammed Xoya 

PeechiyatF souse, Kalpeni 

II 	) 	 I 

9 	Mueti 1ahiwn 
Hai Ko\ya k:. ..... 

M1artimc1 House Kalpeni 
1:.: 	 . ........... 

1 0 	Chcriya Koya 	I  
SoAhrned 
Ncdyarn 1-louse, Kalpeni 

11. 
So Kunhi oy 
Cheiyapuikad -1ouse, Kalpeni 

. 	..... 
12 	i&bo3A9ke 	I 

Soin1 	I  
Ka11icc1 a t  IJuse, Kalpeni 

13 	kasiii 1k oya  I  
S/oKunhi Koya 

.,: 	
•.. 	 ..  Mati1kadanI!a1 I-louse 1, Kalpeni 



- 

II 	 41) 	 If 
1 	1 	

( 

65 
- 	 I 	 L 

tI 	 I 	I 

14 	1ai1ef 

iykur 9tjka 1 an t-ibuse, Kalpeni 

15 	AbcluI rlakeem 
Sb çhei iya Koya 
Me1chedain House, Kalpeni 

16 	Hajirommabi 
[)/o Kasmi Koya 
Akkara House,, Kalpeni 

I 	 1 

17 	Huthaircth 
D/o Abbas 
Arakalar Hcde, Kalpeni 

18 	Rasheed 
Sb 	m Koyaifla 
Manjiyenm H 	aouse, Kalpeni 

19 	Abdul Gfoo 
Sb Kasmi oya1  
Kadapui athaillam 1-louse, Kalpeni 

20 
S,PookQ 	F 

MdIdath l-oise, Kalpeni 

hI 	II 	
F 21 	1 	Sariya 

D/b Moosa K C 
Püthiyipuia -louse, Kalpeni 

(By Ad'ib.cate Mr.K.Gangésh) 

Versus 

Applicants 

T0 1- i1n18tLator 
A1drni'o istiatioA of the 1.)nion Territory 

Lak41weep, Kavarathi - 682 555 
IIFf 	

14I) 

t5arnen of  Agi icultuie 
Urlbri 1Ferrito' of Lakishadweep, Kavarathi 
fteprented 6y its Director 

Directoi of Panchayats 
Department 1f Pan chayats 
Administiation QI the Union Territory 
of I akshadweep, Kavaratti 

2. 

/ 4) I A ax
: 

*( 
Z 	\ls 	

) \ 	4 	• 1 

'\ 



. 

4 	Village (Dweëp Pahci,'at 

Q.Jr.e?vu 

	

	i4eWIs!and epresei4dby its 
Exeouve ificer 

(By Advocate Mr ScJadhakh4hnan) 

40 	0A358/2013 

Abdul Lathef 
Keela Villttôrn, ArnniIs1and 
Lakshadveep. 

(By Ms.5hahna Kathikeyan) 

1. 	\1:iJ:lge .(Dwëep) Panc1iäyath 
Ainni Island 
Reprserited by the Chair Person 

in-682 552 

2 	Secretary 
Department of Panchayath, Kavarathi 

3 
[iniriep1 and.  Training 
Uhih.Territbi of Lakshadweep 
Ka'arathi 

(By Advocate Mr S R.adhakrishnan for R 2&3) 

41 	OAI2013 	I  

Muthui'toya I 

Mampuram Housd 
Amini;l.siid;.Lkihadweep 

(By Advocate Ms Shahna Karthikeyan) 

Mrus 

1. 	ag.(Owep)Panchayath 
Amni)sland 
Rrsented by the Chair Person 
Pn-62 552 
I 	 I 

qethy 
'tment of'Fanchayath 

I  

Respondents 

App! icant 

Respondents 

App! icant 

/'. 1.4W i 



l l 
I 

3 	jiçqttr 	I 	( 

Yly ent d Trdirn4g 
iJnc Territy of Lalçsladweep 
K'atht- 62'55 

(By Advocate Mr S Radhakrihnan for R 2&3) 

42 0A362/2013 

Rabeehathia B.P.agd 35 yrS, 
Sb. Mohammed Koya T.N., 
Labourer.,. Kiltan, Iesiding at \a1i'apura House, 
Kiltan . Island  

(By Advoate Si i P V Mohapan) 

Versus 
1. 	1Th6AdhinitratOr, 

1U1 of Lakshadweep, 
Kavàrátti-682: 555, 
Electrical. [)ivision, Kavarathy. 

Respondents 

Applicant 

2. 	.Directbr Of-P 	h.ayat, 
Department. of Panchayat, 
Adrinsi ation Qf UT of Lakshadweep, 
K1aratti - 

 
692 1 555.  

3 	TEec'utve fflcer, 
ii1gç Dwep Panchayat, Kiltan-682 557 

(By Advocate Sri Sj adhakrishnan) 

43 0A36312013 

Yaser Arafath M Y,aged 28 years, 
S/o. E Selikoya,Labourer, Animal 
Husbanry Jnit,.j<1tan Residing at Moulana Veed, 
Eda ;.aI:;;-KltahIsl - nd.. 

I 	I 

I 	-I 

i .....I 

Versus 
V1I.L 	 I 

the Arn in! tVatorc 
UT of Laksh4vv<eep, 
lavarai82-655 

Drector of Panchayat, 

Respondents 

Applicant 

(By 

•\;' . ¼. 2.! 



S 
Depaitrnent 	Pachayat, 
Administratioh df UT 5f Lakshadweep, 
Kavratti-68255 

3 	1he VeterinaiAssistnt Surgeon, 
Office of the Veternay Assistant Surgeon, 
(Ammal Husbandry Unit), 
Kiltan Island, Lakshadwep-682 557 

4 	h Chairperson, Villag Dweep Panchayat, 
Kiltan - 682 557 	 Respondents 

[By Advocate Sit S Radhakrishnan (Rl-3)] 

44 0A364/2013 

Abdul 	bish,'S/o.Sinul Abid P., aged 27 years, 
Malikakai,Kiltan, TJ.. of Lakshadweep, working as 
Casual Labouiei, (Live Stpck Inspectors Trained Labour), 
A n i m a F I lushandiy Department, U T of Lakshadweep, 
Kavatathi 	 Applicant 

(By Advoçat9 Mrs Daisy I Daniel) 

Versus 

I he Administrator, 
Unoi Tei ritol y of LakFiadweep, 
Kakjarathi-682 555 I  

2 	Chairperson, Village (Dweep) Panchayat, 
Kiltan 682 557 

3 	Durectqr of Animal HusIandry, 
oil Lakshadweép, Kavarathi - 682 555 

4 	1h cor Qfpanchayath bepartment of Panchayath, 
iaii682i5 	 Respondents 

	

;t- 	Mohanirnedlcasirn 
S/b Sa eed 

L 	
a4ipira 

;.I( 	)Andiott 	I  

* 	 J 	* 	 I liiccun K C 

) :(lII 	 I 



3. 

69 

Pach!iHou 	.. 
Andrott 	

I 

(By Advcate Mr. k.B. Ganesh) 

Versus 

The AdministratOr, 
Administration'of the Union Territory 
olLaks.hadweep, Kavaràthi —682 555. 

The I)irector ojPanchayats 
I)epartment o rPanchayats 
Adrninistr.tiOri of the Union Territory 

Kávaratti - 682 555. 

k.hweep Development Corporation Ltd., 
Port Cbritrol Tower, Andrott - 682 554 
Representpd by its Officer in charge. 

Oirectóiate of Art & Culture 
Administratin f the Union Territory 
or I.akshdw. ep Kavaratti - 682 555. 
Represented b its Director. 

I)ireeWrfA,ric.u1ture 

haiiopof the Union Territory 
o Lakshadwcep, Kavaiitti - 682 555 

Vi!1(13cce) Panchayat 
ncfrot 	 by its 

Applicants 

5 54. 	 Respondents 

(By Advocate Mr 	Radiiaki ishnan) 

46 OA 368/2013 

Nallakoya, àgp37 years, Slo. Pookunni A, 
i)CttaJ(daI:louse, Andrott. 

years, S/o. Sheikoya Thangal, 
det 1io1use,Adrott 

• 	._ 	: .................. • 



i Thangal, aged 28 years, 
House, Andrott. 

S 

M 	$idS,thaiged 23 years, 
Sb 	heikoya '1 hariga1,' landeth House, Andrott 

Môharnmd Salim, ged44 years, Sb. Kidave A., 
Pancharal I-louse, Andrott. 

Khair, aged 32 years, Sb. Muthu, 
Puleenakeel House, Kavaratti. 

Abdulbari, aged 34 years, Sb. Hamza Koy, 
MonalkaI House, Arniri. 

Saye'd Koa, àgd 44 )'ears, Sb. Pookoya, 
Mclçheri I-louse, Arnini. 

(By Advocae: Sri K.B1. Gngh) 

• 	
1 	Versus 

The Adminisrator, 
Adniinistration, of the jion.Territory of Lakshadweep, 
K'avaratti-68255. 

1)11 èct0',r, of Panchayat 
[Yëp:aithérit o'Panchaàts, 

ti oI the Union Territory of Lakshadweep, 
av4,ätti —62 555 	I 

[)eártrnent ofAgiicuitue, Union Territory of Lakshadweep, 
Kàvarathi', Ieréeited by its Director - 682 555. 

Village (Dep) Panchyat, Andrott Island, 
represented by itS Executive Officer - 682 554. 

Village (Dwep)' P.nchayat, 
Kàvarthti I slãnd, rprented by its 
Execpt.ive Offic:er 2  682 555. 

Village (Dweep, anchayat, 

App! icants 

2. 

93 

5 

7 , 
 

! 	

-( 

i 
N 

-: 
'Nfl " 

---. 

by its  
Respondent. 	: 	' 

i adhakr i shnan) 

0120O13. 
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0. 

Sayed Mohammed, 

4years, Sayed Ismail, 
tt 

. 	 ' 	 • 	
. 

Mçhamrned'}Iussain, ag&d 48 years, S/o. Nalla Koya, 
ei 

Pallippuia Ilcuse, Androth 

Kunhiseeihikoya, aged 51 years, S/o. Muneer, 
Puthiyath I-louse, Andrott 

Chei iyakoya, aged 32 'ears, S/o. Nallakoya, 
Perurna11y Ho,use, Andrott 

Noru1 Arneen, 'aged 36 years, S/o. Shaikoya, 
Pandath Puthiya Pura House, Andrott 

F1airizko 	gd 52 yàrs, Sb. Koya Kidave, 
Chekkai akkad House, Andrott 

Mohammed Kasirn, agd 37 years, S/o. Ahammed, 
Aynada Chetta Hose, Andrott 

J •. 	i .....': 	: 

ulairnai, aged 3 yas S/o. Nalla Koya, 
n1tipa12f Hous, Afidrott.  

'ime'd k-Iusairi, dged 30 years, S/o. Pookoya, 

Mohammed Jsm A , aged 39 years, S/o. Yousuf, 
Ammelam House, Andrott 

Pookoya, aged 45 years,Sbo Sayed Koya, 
Kunnel 1-louse, Andrott 

) 	
7 

1 
3aeei, aged 41 years, bo Koyamma A, 

ri'daIth Hou, Aid1ott 
I.I 	

I 

...... 

Moanmed'1SFfl, aged 34 years, S/o. Thang Koya, 

f eohei/I 1tiattarn, -okkad4.14ouse, Andrott 

S. 	SiIa idhi, aged 32 years, Sb Koyamma Koya, 
$ha kk mte ictti I Padipura, Andrott 

0. harne'an Au, aged 27 years, Sb Kunhiseethi Koya, m  
mm 	' u Puthaada1Ose, Andrott 
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J6. 
\ s\ 
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I' 

1 7 	Soudabi K C P, aged 29 years, DIo Attakoya, 
Ki.darrbattu.; heriyapura House, Andrott. 

18 	Mohammed Kasirn, age4 43  years, S/o. Sayed Mohammed, 
Pappct House, Andiott 

19 	Kaieem,aged 28 years, Sb Koyammakoya, 
Aliyathara House, Adott' 	 Applicants 

(By Adoct:Sri 	Qangeh) 

Versus 

The Adminisrator, 
Adthinistratibhi the Union Territory of Lakshadweep, 
K a a ràtt i 682:  55 5 

I)irectoi' of Pan hayats, c  
I)epai-tmcnil4f1anchayats, 
Adminstratibn oF the Union Territory of Lakshadweep, 

S 

K.áaräUi - 682 555. 

\i!!age (Dee) Pachayat, Andrott Island, 
rfntê' 	its Eecutive Officer - 682 554. 

Advocate: Sri S.' Radhakrishnan) 

(M .3.74I2O1,3 

Aboobacker, aged 35 years, Sb. Ukkas, 
KuihibjyodaI-Iduse, IKavaratti. 

Ms1iia, ad36 year., Sb. Harnzath, 
KaVaratti. 

F. 	agçi 37 yeais Sb Koyamma, 
hçiiyatho1a Houe, Kavaratti 

SShameen, aged30 years, Dbo Khamar Khan, 
Saiiiábiyoda Hqise, Kàvaratti. 

Ayha.bi, aged 3,6 years, D/o. Hamzath, 
\eakocha15ua Hous, Kavaratti. 

hainèena, 	EI 36 years, Dbo. Ibnu Maja, 
4'ahyali House, Jsavartti 

/Moomiath, aed 36 y1ears, D/o Harnzath, 
Badi [louse, Kavaratt'i 

IM 

 

 

El 

\ 	
S. 	 ,'• 

Respondents 



• 	
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8 	Ramld 13ccgum agcd 34 years, DIo Kasmi, 
Muthihiyoda I -louse Kavaratti 

9. 	Mujeeb Rahmn, aged 38 years, S/o. Abdul Khader, 
' Monapwakad Housc, Kavaratti 	 Applicants 

(By Advocate Sii K B Gangesh) 

Versus 

The Administrator, 
Administra.tionb1 ih 0 Union Territory of Lakshadweep, 
Kavaratti-682 5:55 

Director oi.anchayatsç• V  
[.).epartn1ent of Pancha/ats, 
A.çlministrationof the Union Territory of Lakshadweep, 
Kavatatti - 682 555 

I)irectorat. bfMcdical. arid Health Services, 
U'fliofl !.crritory: of Lakhadweep, Kavarathi, 
Reji'esentcd by:itsDirctor - 682 555. 

Village (Dvep) Panchayat, 
I.âvaràtti ilthd. ieresented by its 
Fxccutive Ot'liccr - 682 555. 

Village (I)eei) Panchayat, 
Añdrot.lsId.cyicscnted by its 
I xccutivc OIfcct —682,554. Respondents 

D C9(By Ad:d.t.rVi. . Radhakrishnan) 

49 	0A371/2013 

I. 	P: Naseer, aged 35 eas, S/o Kunhikunhi, 
Pallicham House, Kavratti. 

2. 	P.!..Na.seerigèd32 yjars, Sb I-Iarnzath,- 
PUthiyb fliam, Kàv.ra.tti. 

3 	P Ramla Bccgum agci 34 years, I)Io Kunhi Koya, 
v 	eda .1:1ot.se,: 

70  

Abc hckr àe.d 36 years, Sb Muthu Koya, 	 V 

.1.iih iya Vecdu, Kavat atti 



H 

5 	hahana l3cegum, aged 24 year, DIo Au, 

I hekk Mcla I 11am, Kava atti 

6 	Sulaikabi, agcd 43 yeáis, D/o Kojan, 
Puthi ya 111am, Kavaiatti 

7 	Abdul Raiak, aged 28 years, S/o Mullakoya, 
Saiahiyoda I louse, Kavaiatti 

(By Advocate: Sri K.B. Ganesh) 

• 	. 	 Versus 

Applicants 

11 

The Administrator, 

Administlatiol? 0 f the 
U ñ i oh 1 iit:b b I La:k.,hadweep, Kavaratti. 

2 	Dcpai Iment of Animal Husbandiy, 
Union IcrritEiyof ta1s:I - adweep, Kavaratti 

i.çeseritcd .  b; y ils Director. 

3. 	I)irector olPanchayats, 
I )epriiient of Panchaya.ts, 
Adni iii stratiiof the 
Union lerritory of' Lakshadweep, 
Kavaraiti, 

4 	\/illagc (Dwccp) Panchayat, 
Kavatatti Island icpiescnted by its 
1 XCCUtIVC Officci 

By Advocate St i S Radhaki irshnan) 

50. O.A Nb. 312121113 

Janialudhccn, , / b, Abdulla U C 
Mudakkiyoda I lousc, 
N.adimat 

(By Advocatc Mi K 13 (jangcsh) 

	

I : 	 .... 	 .... 

\etsus 

I hc Administi awi, 
AdministiationIthe Uiiion leititoty 

I Lakshad 	p;.Kvarathi - 682 555. 

l)iicctoi (Set vices) 
' )..dminlsti ation of' the Union 1 cii itoty 

/ 	.. 	I 	......... I ....... 	- • 	. 	. 	,,..• 
.M' A' 
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Respondents 

Applicant 

,_ 



I 
of Lakshadwee'p (Secretariat), 
Kavaratti - 682 555. 

	

3. 	Department of Weight:s & Measurers 
Union Territory of Lkshadweep, 
Kavarathi 682 555. 
Represented by its Director. 

(By Advocate Mi'. S. Radlhakrishnan) 

51. OA 373L20i3 

	

1. 	Abdul Saleem aged 32 y ears, S/o Nallakoya, 
Ummerthakkada House, Andrott. 

	

2. 	MM. Mohammed Iqba!, aged 37 years, 
S/o Migdad, Meelad Manzil, Andrott. 

(By Advocate: Sri K.B. Gangesh) 

Versus 

Respondents 

Applicants 

The Administrator, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

Director of' Pa. 
Department of Panchayats, 
Administration of the 
Union 'I'erritory of Lakshadweep, 
Kavaratti,-682555 

i)epartment of Science & Technology, 
Union 'I'erritory of Lakshadweep, Kavaratti 
represented by its t)irector.-682555 

Environment Ward en, 
Department of Environment & Forests, 
Andrott-682 554. 

i11age (Dweep) Panchayat, 
ndroth Island represented by its 

I4xecutive Ofier682 554. 	 Respondents 

LO 
	

ocate: Sri S Radhakrishnan) 
'-'-' 

PIP 
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52. O.ANo.380/2013 

Nasar P. Muhammed Nasar 
Sb. Nallakoya, 
Puthiyath House, Androth Island 
Union Territory of La.ksh:adweep 682 551. 

(By Advocate Mr. E.C. Bineesh) 

Versus 

I. 	The Administrator, 
Union Territory of Lakshadweep, 
Kavarathi Island - 682 555. 

The Director (Services) 
Admistration of the Union Territory 
of Lakshadweep (Secretariat Establishment Section), 
Kavaratti Island - 682 555. 

Director of Panchayats 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555. 

The Director.  
Agricultural Department 
Union Tcrritory of Lakshadweep 
Kavaratti Island - 682 555. 

Plant Protection Officer 
Office of the Plant Protection Officer 
Androth, Uhion Territory of 
Lakshadweep 682 557. 

(By Advocate Mr. S. Radhakrishnan) 

53. 0A381/20,13 

13: Saidali, S/o late Mohammed Koya 
Palliyachtta, Bandayam House, 
Agatti Islànd, Uion Territory of Lakshadweep. 

K. Muhainmed Rafeek, aged 42 years, 
S/o late Muthukoya, Kattampalli Poomada, 
Kalkkándiyoda H Ouse, Agatti Island, 
Union Teiritory of Lakshadweep 

3 	K (j  Jamaluddin, Aged 40 years, 
'I 	 Sbo late Ummer, Mariyathoda Kandawargothi House, 

Agati Island, Union Territory of Lakshadweep 

/ 

Applicant 

Respondents 

4 



. 	 . 	 7.7 

4. 	T.K. Sarominabi, Aged 36 years, D/o late Kunhikoya 
Keelaillam Thekkelapw'a House, Agatti Island, 
Union Territory of Lakshadweep. 	 Applicants 

(By Advocate: Sri N.: Ariilkwnar) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, Kavaratti. 

The Chaii'persoh, Village (Dweep) Panehayat, 
Agatti Island, Union Territory of Lakshadweep. 

The Employment Offlcr, Kavaratti, 
Union Territory of Lakshadweep. 

The I)ii'ector of Pa.nhayat,. 
i)epartment of Panchayat, Kavaratti, 
Union Territory of Lalcshadweep. 

The Executive Officer/Special Officer, 
Village (Dweep) Panchayat, Agatti Island, 
Union Territory of Lakshadweep. 

The I)eputy Collector/ASO, Agatti Island, 
Union Teiritory of Lakshadweep. 

The Social Welfare Inspector, 
Women & Chief Development Office, 
Agatti Island, 

Union Territory of Lakshadweep. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R. 1,3 to 7)) 

54. 0A384/2013 

I. 	Ishaquc AC., aged 35, Sb. Junies T., 
Bus I lelper, District Panchayat, Kiltan, 
Residing at Arakkala Chetta House, 
Kiltan Island, UT of Lakshadweep. 

ul Rasak K.C., aged 37, 
\-/o. Kasniikoya P.P., Bus Driver, 

( 	\stct Panchayat, Kiltan, 
Uj k 	jRsiding at Kattichctta House, 
) 	

i1ltai Island UT of Lakshadweep. 

"- tr 
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3. 	Noorulla s.M,, aged 39, Sb. Late P.S. Kunhimon, 
Bus Clearier,istrict Pahchayat, Kiltan, 
Residing at Sife Manzil, Kiltan Island, 
UT of Lakshadweep. 	 Applicants 

(By Advocate: Sri P.V. Mohanan) 

Versus 
1 	The Administrator, 

UT of Lakshadwecp 
Kavaratti-682 555. 

Director of Panchayat, 	 - 
Department of Panchayat, 
Adrninistratin oUT of Lakshadweep, 
Kavaratti - 682 555. 

Chief Executive Officer, 
District Panchayst, Kavaratti - 682 555. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

55. OA 386/2013 

Jahathali PP., aged 33 years, Sb. B.C. Udurnan, 
Puthiyapura, Amiiii Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

A. ismail, aged 45 years, Sb. Eassa, Andrat.i Yoada, 
Amini Island, Union Territory of Lakshadweep, Pin —682 552. 

Khalid Unnarn, aged 40 years, Sb. Mohammed Puthurnamachetta, 
Amini Island, Union Territory of Lakshadweep, Pin —682 552. 

Moosa Peecha.ndam, aged 38 years, Sb. Abdul Khader, 
Mannathachetta, Arnini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Amanulla A.M., aged 33 years, Sb. Kunju Koorumel, 
Arnini Island, Union Territory of Lakshadweép, 
Pin - 682 552. 

 Khalid A.P., aged 35 years, Sb. Alimohammed, Aliyachetta, 
Amini Island, Union Teiutory oil akshadweep, Pin —682 55 

	

, 	_J1 

	

/ (•1 	 .L. 	, 
aFeeiuHa P C ,aged 25 years, Sb 	KidaveNaduvatta Chetta, 

/ \AThhni Island, Union Territory of Lakshadweep, Pin —682 552. 
i'.•! I 

•.\. /• 

-- /- 	/ 
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8 	Abdul Salarn A, aged 38 years, S/o. Khader Thottanada, 
Aminipura, Ainini Island, Union Territory qf Lakshadweep, 

Pin —682 552. 

Noorül Hassah K.K., aged 38 years, Sb. Abusala Kochu Kannada, 
Ka!lakakkat, Amini Is1and, Union Territory of Lakshadweep, 
Pin - 682 552. 

Jalal B.M., aed 31 years, Sb. Khader T., Bahija Manzil, 
Thattanoda, Amini Island, Union Territory of Lakshadweep, 
Pin— 682 552. 

Najeeb A., aged 31, 5/0. KidavuT.C., 
Ayeshera, Ainini Island, Union Territory of 
Lakshadweer Pin-682 552. 

Nafeesath U., aged 35 years, D/o. Eassa Kottappura, 
Unnam, Amini Island, Union Territory ofLàkshadweep, 
Pin-682552. 	 Applicants. 

(By Advocate: Sri Shiraz Bhava \i.S.) 

Versus 

The Union 'I'erritory of Lakshadweep, 
Kavarathi - 682 555 5  
represented by its Administrator. 

The Director of Patichayaths, 
Department of Panchayaths, 
Administration of the Union Territory of Lakshadweep, 
Kavarathi - 682 555. 

The District Panc'hayath, Arnini, rep. by its Executive Officer, 
Amini Island, Union Territory of Lakshadweep, Pin —682 555. 

The Village (I)wp) Panhayath, Arnini Island, 
Union Territory of Lakshadweep, Pin - 682 555, 
Represented by its Executive Officer. 	 Respondents 

(.By Advocate: Sri S Radhakrishnan) 

OA 388/2013. 

1 
Amariufla, aged 38 years, S/o. Sayed 

1 	 4harnmed P.1K., Puthiya Pandaram, Kiltan. 
h- 

( 

•. 

/ Muaraka Banu, aged 27 years, D/o. Ib ra hhl rn, 
.C.avanakkal 1-louse, Andrott. 

- 
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3. 	K. Sajeedkhan, aged 26 years, Sb. Cheriyakoya, 
Kunnel 1-louse, Amini. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Adrninisti•tor 
Administratiot of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

1) irector of Panchayats, Department of Panchayats, 
Administratioh of the Union Terrjtory of Lakshadweep, 
Kavaratti - 682 555. 

I)epartment of Animal 1-lusbandry, Administration of the 
Union Territory of Lakshadweep, Kavaratti, represented by its 
Director - 682 555 

Assistant Settlement Officer, 
Amini Island - 682 554. 

Village (Dwe:p) Panchayat, 
Kiltan Island, iepresented by its Executive Officer-682 552. 

Village (Dweep) 1anchayat, 
Andrott lsla.nd represented by its Executive Officer-682 553. 

Village (Dweep) Panchayat, Arnini Island, 
represented by its Executive Officer - 682 554. 

(By Advocate: Sri S. Radhakrishnan) 

57. OA 390/2013 

I. 	C.N. AbdulI,akern, aged 38 years, Sb. Koya, 
Cheriyanna1l.! House, Kalpeni. 

K.I. Cheriyakoya K.C., aged 48 years, Sb. Pookoya, 
Karupathai I lam I-louse, Kalpeni. 

K.K.SadiqueAli, aged 44 years, Sb. Mohammed C.P., 
Konhankakkada House,Kalpeni 

N 11abuabt, aged 50 yeats, Dbo Attakoya, 

I 	\' 
 

9heriyannAlilal House, Kalpent 

& 
5 	Iameedabi, aged 41 years, D/o. Ramalan, 

- 

Respondents 



o 
Pakkath liouse, Kalpeni. 

6. 	A.T. Sheemabi, 42 years, DIo. Hamzakoya, 
Athanarn Thtarn IHkiuse, Kalpeni. 

7, 	A.K. Muthubi:: aged 53 years, DIo. Cheriyakoya, 
Alikakkada House, Kalpeni. 

K.K. Habubi, aeti 42ars, D/o. Sayed Mohanmed Koya, 
Kandarnkalaiti House Kalpeni. 

Bambathi, aged 43 ytears, DIo. Ahammed P., 
ChadachiyOda House, Kalpeni. 

Abdul Sa1c111 M., aged 34 years, S/ô. Mohammed A.K., 
Manjiyanam 11oi;:se,Ka1peni. 

Naseema N4.P.,aged 33 years, D/o. Mohamed K.P., 
Mayarnkakkapifa House, Kalpeni. 

Humairath P., aged 42 years, D/o. Sayed, 
Poodiyath Hcuse, Kalpeni. 

CO. 13alkees, aged 53 years, D/o. YussafK.V., 
Chadachiyoda HOU:Se, Kalpeni. 

B. Ahdura.himi, aigd 49 years, Sb. Muhrned M., 
Beerandhcida HOs, Kalpeni. 

K.C. Abdul Laffa1, aged 38 years,. Sb. Aboobacker, 
Kuttiyachada Hou, 1a1peni. 

	

16, 	M. Anwar,aged 37 years, Sb. M.P. K.ha..der, 
Maral I-louse; Ka1pei. 

M.P. 1-lajira, aged36 yCars, DIo. IP. Mohammed, 

Mayamkakke1 House, Kalpeni. 

C.G. Naseema Beegurn, aged 36 years, DIo. Hamzakoya M.K., 

Cheriyach'amar Gth House, Kalpeni. 

K.K. Auakoya, aged 59 years, Sb. Ahamed Kunji Koya, 
Kandamkalarn House, Kalpeni. 

• 	 I) 

years, Sb. Chariykoya E., 

r .... 	o1iya1a HWSe,. lQa'vatatti. 

( 	I 	. 
\p' 	2fr. 	1 lussain Au, a..ged 35 years, Sb. NalIakoya, 

)isC., Kavaratti. 

s 
\J •._ 
	

' 

j 

. 	p•. 



22 	Jatfer, aged 32 years, S/o. Hasan T P, 
Kaladi House, Kavaratti 

Basheer, aged 36 years, Sb. Mohammed P., 
Kunninamel House, Kavaratti. 

Amina, aged 42 years, Dbo. Aboobacker, 
Thekiapura House, Kavaratti. 

2. 	Kadisha, aged 55 years, [)bo. Aboobacker, 
Kunniname! House, Kavaratti. 

Rahrnath, aged 38 years, Dbo. Mohammed P.V., 
A!achaoppada 1-louse, Kavaratti. 

Raziyabi, aged 33 years, D/o. Au, 
Kunnumpurarn I-louse, Kavaratti. 

Shamshadbegum, aged 31 years, Dbo. Kuttiyammed, 
Kunnam House, Kavaratti. 

Jameela, aged 37 years, D/o. Kunhikoya, 
Fathima Maizi1, Kavaratti. 

Lilar, aged 28 years, Sb. Ahamed A.P., 
KadapurathaUlarn, Kavaratti. 

Noorul Ameh, aged 33 years, Sic. Sayed Buhari, 
Palalam House, Kavaratti. 

Abdul Rasheed, aged 23 years, Sb. Hasainar, 
Umbiyapura House, Kavaratti. 

33 
	

Hussain B., aged43 years, Sb. Kunhi KunhiP., 
I3iranthoda 1-Ious, Kavaratti. 

34 
	

Mohammedali T.P., aged 35 years, 
Sb. Aboobacker K.K., Thekkilapura House, Kavaratti. 

35 
	

Sajid Khan, aged 39 years, Sb. Sayed Koya, 
Edanilam I-Ioise, Kavaratti. 

••:::" 	T'$ 
\ 

* 

k C., agd 33 years, Sb. Ali K.P., 
DS m Houe, Kavaratti. 

med Rafi,age'd 37 years, Sb. Hamzath Haji A..P., 
pura Hou, Kavaratti. 



3. 

Mohammed Shaffee P.A., aged 35 years, S/c. Kuji Seedi Koya, 
Puthiya A1ikn 3  Amini. 

Abdul Raheem, aged 34 years, Sb. Abdu Rahiman, 
Aynepura Hoise, Kavaratti. 

Mushin, aged.39 years, Sb. Nallakoya, 
Kuttithayapufa House, Kaväratti. 

Akbar T.P., agd 33 years, Sb. Kidave K., 
Tharamfriakeura House, Kavaratti. 

Faizel 1-lussain, aged 37 years, Sb. Shahul Hameed, 
Palamkakkada House, Kavaratti. 

Najumudeen P, aged 36 years, Sb. Shamsul Noor, 
Pallicaham House, Kavaratti. 

Shihab, aged35 years, Sb. Kunhirnoideen, Mullapura House, 

Kavaratti. 

Aman, aged 37 years, Sb. Aboobacker, Kaladi House, 
Kavaratti. 

Raheem A., dged 30 years, Sb. Khader, Agarn House, 

Kavaratti. 

Firozkhan, aëd 27 years, Sb. Sayed Poo, 
Ullikanaput House, Kavaratti. 

Abdul Hashim M.I., aged 33 years, Sb. Attakoya, 
Mu.kriya 111am I-louse, Kavaratti. 

Kadisa, aged 44 years, D/o. Ukkas, 
Umblyapura House, Kavaratti. 

C.P. Abdul Razak, ag•ed 42 years, Sb. Mohammed, 
Chama'athara House, Kavaratti. 

K. AbdiI RaSheedu, aged 42 years, Sb. Hamzath, 
Kunhibiyoda . House, Kavaratti. 

Raheem, aged 31 years, Sb. Hameed, 

7 	si R 	4hand ipura House Kavaratti. 
, 	,,\' 

f'. 
Al 

3. .P. I labeeb Rahman, aged 43 years, Sb. Khalid, 
Mel thiruvathapura 1-louse, Kavaratti. 

\\ *\ 	 I 
-- \ 

' 	 '• 	
. 



Moominath, aged 37 years, /o. Kidav, 
Neliyampura House, Kavaratti. 

Halima, aged 35 years, D/o. Koyamma, 
'1 haleekepura House, Kavaratti 

56 	Sayed Abdul Raheern, aged 46 years, S/o. Hap Sayed Shaikoya, 
Umrnai manooda House, Kavaratti 

Abdul Reheem, aged 30 years, Sb. Hainzath, 
Mannayapura House, Kavaratti. 

Mullabi U.P., aged 38 years, DIo. Harnzath, 
Ulikanapura 1-1oue, Kavaratti. 

Sayed Abdul Jaleel, aged 39, S/o. Aboobacker, 
Puthiya Kunnamkalam, Kavaratti. 

Muhsin, aged 38 yeas, S/o. Koya.mma, 
Kunnumpura 1-loose, Kavaratti. 

Seethi Koya, aged 39 years, Sb. Cheriyakoya, 
l3dani!am I-louse, Kavaratti. 

Mariyorninabi, aged 36 years, DIo. Mohammed, 
Kattikulam I-louse, Kavaratti. 

Mohammed Shafi, aged 33 years, Sb. Ahammed Haji, 
Pakichipura Hous, Kavaratti. 

Mubeena, aged 23 years, DIo. Sayed Poo, 
Neliyampuia I-louse, Kavatatti 

Salma,aged 22 years, Dbo. Cheriyakoya, 
Vadakila pura House, Kavaratti. 

Muhammed,a:ged 3years, Sb. Attakoya, 
Vadkilapura,Kavaratti. 

Sairahanu P.E., aged 31 years, D/o. Sayed Shaik Koya, 
Madal I-louse, Amini. 

Mohammed All P.M., aged 27 years, Sb. Harnza, 
Puthiya Manzil, Arnini 

Cheiiyakoya, aged 41 yeais, S/o. Abdul Khader, 
Pandaiarn I louse, Amini 

t 	I 



95, 

70. Cheriya1oya4.C., aged 32 years, Sb. Hameed, 
Melachetaa House,Kadrnath 

• 	 71. 	Shafee V.P., aged 39years, S/o. Ismail, 
Vadak1i lapura 1-1ouse Kadmath. 

• 	 72. 	Fazeerali N.M., aged 25 years, Sb. Kahalid, 
Nooi' Mahal, Kadmath. 

Shahu! Hameed, aged 21 years, Sb. Ibrahirn, 
Melachetta House, Kadmath. 

Najmudeen P.N., aged 28 years, 
Sb. Cheriyakoya, Puthiyathanoda House, Kadmath. 

Mohammed IqubaL, aged 46 years, S/o. Khader, 
Attalada I-Ioüse,Atidroth. 

Muthubi A.K., aged 42 years, Dbo. Muthukoya, 
Appurakkat I-lOuse, Aridroth. 

Hajarommabi E.K., aged 40 years, D/o. Shikoya, 
Edayakkal 1-louse, Androth. 

Badarudheen Koya A.B., aged 38 years, Sb. P.S.J. Thangal, 
Aliyathammada Bithathabiyyapurarn House, Androth. 

Asmab, aged 3 years, D/o. Koyamm8 A., 
MayyampOkkadaHOuse, Androth. 

Shahnaz Beegum C.P., aged 36 years, Die. Nallakoya, 
Chattapokkada I-louse, Androth. 

Fathirnath Suhara, aged 38 years, Dbo. Koyamma, 
Bappathiyoda I-louse, Androth. 

Nusaiba A, aged 45 years, Dio. YousafM.P., 
Achammada House, Androth. 

Khaulath L, aged 38 yeats, Dio. Nallakoya T., 
Lavanakkal House, Androth. 

Balha T., aged 37 years, Dio. Pookunhikoya, 
Thailath HoUse, Androth. 

	

r. 	Rahamth P. , aged 42 years, D/o Koya Kiadve, 
Pathada House, Andtoth. 

	

- 	\.• 
f, 	/'-ç--y 	\ç \ 
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86 Naseera Banu M K , aged 40 years, D/o Kunhi Koya, 
Moolakad House,Androth 

87 	KadeesFOrnrnabi L , aged 40 years, DIo Seethi M, 
Lavanakla1 House, Androth 

88 	Sat ommabi T , aged 43 years, DIo Aboobacker, 

ThacheiyHo!J.se, Androth. 

89. Mullapoo M.K., aged 39 years, DIo. Koya, 
Maidandurakatt House, Androth. 

1-lafeera L., aged 39 years, D/o. Koyamma K.P., 
Lavanakkal House, Androth. 

Aysumrnabi T., aged 45 years, D/o. Muthukoya K.P., 
Thacheiy 1-loUse, A.ndroth. 

Habeebath A, aged 42 years, DIo. Muthukoya K.K., 
Ayinamrnad House, Androth. 

Muthubi P.M., aged 42 yeas, DIo. Yakoob, 
Puthammadam House, Androth. 

Rarnlath Beegum, aged 42 years, DIo. Sherukunhi, 

Kunnel House, Androth. 

1-larneedath M., a.ged 43 years, D/o. Siddiqu M.K., 
Makké House, Androth. 

	

96 	Saflyai M , aged 39 years, D/o Nallakoya M, 
Mathil House, Androth 

Rahil N, aged 39 years, DIo. Nallakoya, 
Mathil.House, Androth. 

Hussàin P.P.aged 45'years, Sb. Aboo Sala, 
Poovinapura House, Androth. 

Attakoya, aged 56 years, 5/0. Asainar K., 
Attalada House, Androth. 

00 Hussai E K, aged 48 years, Sb Seethikoya, 
- 	taayaica'ai i-iuusc, 

1 
r. 

tS ayeed Moharnmd Koya L ,aged 54 years, S/o. Kader P, 

/ 	\ 	ILavanakkal House, Androth 
y1.3'  

or- 	 - 
• '- 	L 	 / • 

	I 
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102. Hussair K.,•ged 50, years, S/o. Sayeed Bhkari T.M., 
Kunnashada f-louse, Androth 

'1 
103 Ismail, aged 40 years, Sb Lava Burhikage Moosa, 

Kunñunang : House, Androth. 

Subaidabi, aged 37 years, Dbo. K.K. Sayedmohammed, 
Pathada 1-louse, Androth. 

Pookunhi, aged 31 years, Sb. Saye Mohammed, 
Keechelarn I-louse, Androth. 

M.P. Mohammed Hussain, aged 35 years, 
Sb. Kidave, Môodarnpura House, Androth. 	 Applicants 

(By Advocate: Sri 1<13. Gangesh) 

Versus  

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director of P'anchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavarat:ti - 612 555. 

3 	I)irector, Department of Labour and Employment, 
Adn'trati'n of the Union Territory of Lakshadweep, 
Kavargt'ti —682555. 

Department of Education, Administration of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director - 682 555. 

I)epartment of Agriculture, Administration of the Union Territory of 
Lakshadweep, Kavaratti, represented by its Director - 682 555. 

Departnent of Women and Child Development, 
tra Adrrinitión of the Union Territory of Lakshadweep, 

Kavat, represented by its Director - 682 555. 

DeptiPent of Fisheries, Administration of the Union Territory of 
LakshddweepKavaratti, represented by its Director —682 555. 

• 	8;, Dparuient of Animal Husbandry, Administration of the Union 

( 	\Tdrritory.o11akshadweep, Kavaratti, 

\ 	! reresented by its Director-682555. 



S 
Lakshd.wee Khadi and Village Industries Board, 
Kavaratti, rerèsented by its Chairman - 682 555. 

Revenue SuI Divisional Officer, Kavaratti Island - 682 555 

Sub Divisiora1 Officer; Arnini Island - 682 554. 

12 	Assistant Engineer, LPWD Sub Division, Androti Island-682 553 

13 	1 akshadvecp Disti ict Panchayat, District Panchayat (HQ), 
Kavaratti, 

represented by its Chief Executive Officer - 682 555. 

Village (Pwep) Panchayat, Kalpeni Island, represented by its 
Executive Officer - 682 551. 

Village (Dweep) Panchayat, Kavaratti Island, represented by its 
Executive Officer - 682 555. 

\'illage (Dwëep) Panchayat, Amini Island, 
represented by its Executive Officer - 682 554. 

Village (:D wee p 
m 	

) Panchayat, 
Kadaath Island, represented by its 
Executive Officer - 682 553 

Village (Dweep) Panchayat, 
Androth:island, represented by its 
Executive OfficeT 682 552. 

[By Advocate:Sri S. Radhakrishnan (Rl-8 & 10-18)] 

58. 	OA 392/201.3 

Hussain, Sb Aboosala, 
Sara,m,ppada (Konchukakada) House, 
Agath,iesntly working as Cleaner, 
RGS Hpitl, Agatti 

2 	Shukoor, S/ late Kidave, 
Pakrun-iupanbda 1-louse, Agathi, 
Piesently wqkingas Cleaner, 

. 
/ 	 Hospital, Agatti 

Respondents 

c: - 
/ \at 

17 
,Kal 

• 	.\ / 'Pt-c 
R€ 

ci, S/c Attakoya, 
ndiyoda House, Agathi, 
ntly wörking as Cleaner, 

3S:.HospitaIl, Agatti. 



 Hameedath, D/o Koyassan, 
Aynepara House, Agathi, 
Presently working as Cleaner, 
RGS 1-lospital, Agatti. 

 Subaid 	D/& Mohaned, 
Kulalioda House, Agathi, 
PresentI 	wdking as Cleaner, 
RGS Hospital, Agatti. 

 Hajara, D/o late Hyder, 
Beepapada House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

 Sheemabi, D/o late Shamsuddeen, 
Beepapada House, Agathi, 

rësently woiking as Cleaner, 
RGS Hospital, Agatti. 

 Abida,D/o 1-arneed, 
Makkiyachoda House, Agathi, 
Presefitly working as Cleaner, 
RGS Flos.pital, Agatti. 

 Sulaikla, Did Moharned, 
Koylam Ilouse, Agathi, 
Presently working as Cleaner, 
RGS 1-lospital, Agatti. 

 Su1ainá'n, S/6 I-larnza, 
Ka1anithi)/oda I-louse, Agathi, 
PreseMly wo'rki ng as C leaner, 
RGS I-Iôspital, Agatti. 

 MahamoQd, S/o Koyassan, 
ArnperpalIy House, Agathi, 
Presently working as Cleaner, 

• RGS Hospital, Agatti, 

 Saifulla, S/o Abdurahirnan, 
Mariyathoda House, Agathi, 

• Presently working as Cleaner, 
RGS 1710spital, Agatti. 

Abirnah, S/o late Harnza, 
(7 	

\ \ 
Mlliain Hquse, Agathi, 
PresenUy working as Dhobi, 
RGS I-hspital, Agatti. 
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14 	Abdulk*adI er - bo Urnrnei 
I3ilyoik house, Agathi, 
Pres11yJing as Dhobi, 
RGS I )spIa!, Agatti 

15 	Abdulla, S/oKhalid, 
Kandavai Gothi House, Agathi, 
Presently vo'Hd ng as Cleaner, 
RGS 1 -lospitai AgaUi. 	 Applicants 

(By Advocate: Sri R, Ramadas) 

Versus 

'h'heAdniinistator, 	- 
Union Ferritqry of Lakshadweep, 
Kav'iàti.-682555 

TheChirpeion, 
Vil1'g(Dweep) Panchayat, 
Agatti Jsland Union Territory of Lakshadweep 682553 

J. 	 The Medical Officer in charge, 
Comrçiunity Health Centre, Agatti Island, 
Uniofl iTerritory of. Lakshadweep 682553 	 Respondents 

(By Advo&aie Sri S. Radhakrishnan (R1&3)) 

- 

59. 0A3'93/2013 

I. 	C.oyaged 44 years, 
Sb SirJChkireyarnmakada House, 

• Kad an!i átSki1l ed Labourer, 
Office oith& Assistant Engineer Electrical, 
Eectricàl'Stib Division, Kadamat. 

2, 	K.P. Jaaluddeen, aged 41 years, 
Sbo17Ia6n.ed v1adkinachetta, Kattipura House,. 	• 
Skilled.çLáburer, 
Ouich, 	Assistant En.gineer Electrical, 
EIecilb Division, Kadarnat. 

L 	 •- 

K.P:lhØ,.aged 31 years, S/o late Nallakoya 
KunhijandaH louse, Kadarnat, Skilled Labourer, 
Office o'f'tl7'Assistant Engineer Electrical, 
Electriëäl SUb Division, Kadarnat. 

B.M. Aadu11a, aged 42 years, So Harneed Melachetta, 

• 	
4 	 è 	 - 	 • 	

-- 

S 	 • 	 • 	 . 

/ 

•',, 	 •. .,. 	
,.1,, 	 ••f• 

- 



• 	: 
B iiiyomiadtHouse, Kadamat, Skilled Labourer, 
Offee 	ihe Assistant. Engineer Electrical, 
Electal Su:Division, Kadarnat. 

K.P.Kmhikbya, aged 41 years, S/o late Hassainar, 
Keelàcherry House, Kadamat, Skilled Labourer, 
Ofi'ice of the Assistant Engineer, Electrical, 
EleciricaP Stib Division,Kadamat. 	 Applicants 

(By Advocät: Sri. R. Sreeraj) 

The.Adminisirator, 
Unioir Territory of Lakshadweep, 
Kavaratti-682555, 

The Director of Panchayat, 
Department f Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kaaratti- 682 555. 

The Chief Executive Officer, District Panchayat, 
Kadamat-682 556. 

The Asistant Engineer, Electrical, 
Elccti'.ièal Sub Division, Kadarnat-682 556, 

	

1.

5. 	Tl±hirperson, 
ViI1{°e lIeëp Panchayat, Kadamat-682 556. 

(By AdvocäeSri S: Radhakrishnan(R 1-4)) 

60. OA 394,2013 

	

1. 	U.P. Jan1à1.,'S/o CO. Koyamma, aged 39 years 
woi king as Skilled Labower, 
Animal Husbandiy Unit, 
Union J'cii:jti of Lakshadweep, Kalpeni-682 557 
and .res,ftiin:t Umprampappada House, 
KalptJsland-682 557 

	

2 	P Njuihkoya, Sb late M K Hamzakoya, aged 43 years 
worl.iñ' Skilled Labourer, 
Ari:itiâ1 I lusbandry Unit, 
U iiioi FerritOry of Lakshadweep, Kalpeni-682 557 
and.rsi4ing at Thithiyapada 1-louse, 
Ktlpeni Islarid-682 557. 

	

3. 	M. 1-lyder., S/b late M.K. Yousef, aged 43 years 
woi king as Casual I abouiei 

1\ 	--.'----/- 	 .-----. 	---..- 	 -.. .. 

\ 	

a 	./ 
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Animal l-Iushaahdry Unit, 
Uni6n..Tei6r' of.Lakshad.weep, Kalpeni682 557 
and residing .t Manchiyan.rn House, 
Kalpeni ; i!arid 7 682 557. 

K.Oi Mohammed lbnuJaffer, S/0 K.P. Sayed, aged 44 
yers, oikirig as Casual Labourer, 
Animal Husbandry Unit, 
Ufli.Qfl.VelTritçwy of Lakshadweep, Kalpeni-682 557 
and:esidingti Kakatchiyoda House, 
KalpéniIsland-682 557. 

M.K. Naseer,.S/o P.Cheriyakoya, aged 33.years 
working as çaua1 Labourer, 
Animal Husbandry Unit, 
Union Teijitry. of Lakshadweep, Kalpeni-682 557 
and residing atMalmika.kkada House, 
Kalpeni lsland-682 557. 

M. Kalam, SoM,C. Muthukoya, aged 34 years 
'oikiig as Casual Labourer, 

Anithal.HbandryUnit, 
Unin '1 eiritoiy of Lakshadweep, Kalpeni-682 557 
and ridin tt Maral House, 
Kalpeni Islh1d-682 557 

K.K bhahmed  Rafeeque, S/o V.K. Kojankoya, aged 45 
ye.Wo(ir1g as Casual Labourer, 

Animal l-iusland•ry Unit ;  
Union TerritbryofLakshadweep, Kalpeni-682 557 
an residing at Kandamkalam House, 
Kà1ehi 1arid-682 557. 

	

8 	M unOa, S/o late M C Ahmedkunj, aged 47 years 
working aIasual Labourer, 
Anua 1 IJs,bandry Unit, 
Unior eir1toiy of Lakshadweep, Kalpeni-682 557 
and resictngt Maral House, Kalpeni Is!and-682 557 

	

9. 	K.Q. AbdulSalani, S/n P. Assainar, aged 39 years 
woikihg. as Casual Labourer, 
Animal Husbandry Unit, 
UniOn ['errit.ôr'::of Lakshadweep, Ka1peni682 557 
and resiing at Kakatchiyoda House, 

/ 	( 	 Kalpeni lsland-682 557 

Q* P p Musihafa, S/0 late Sayedmuhammedkoya, 

	

. #'0 	age44.7ears, working as Casual Labourer, 
Anirq1 -fusbandiy Unit, 

S 



4 

IheAdimnistiatoi, 
Unn1i'itoi' of Lakshadweep, 
Ka"ar-6855 

The D:ireccor.Of Panchayat, 
Depadmnt .Panchayat, 
AdministratiOn of Union Territory of Lakshadwecp, 
Kavaratti-6825 55 

The Chief Executive Officer, District Panchayat, 
Kavaratti-6825 55. . 	 Respondents 

(By Advocaic: Sri S. Radhaki'ishnan) 

62. 	OA 400/20.13 

P.P. Sirij agd 44 years, S/o M. Subair, 
:PthyaPaiararn I-louse, Agatti Island, 
UfliQnJ.erritory of Lakshadweep. 

Noushad Alia:ged32 years, S/o U. Sabjan, 
Kee1aSaramna Pada House, Agatti Island, 
UniOn Territory of Lakshadweep. 

M.!. Abdul Naer, aged 28 years, S/o M. Abdul Rahiman, 
Me1aJ1Qm House, Agatti Island, 
Union Iciiitoiy of I akshadweep 

4 	1 P Khahd, aged 30 ycais, S/o Kidave 
Meld 111am 14ous, Agatti Island, 
Union I eiritoly of Lakshadweep 

5. 	K.C. Abdul.$hukoor, aged 38 years, Sb Kasmi, 
KariyanacIett H9use, Agatti Island, 
Union lerritOry of Lakshadweep. 

6 	M P Niiamuddin, aged 27 years, S/o M. Abusala, 
Me1apia Uouse, Agatti Island, 
Union I u1toiy of Lakshadweep 

(By Adyb te::Sii 	. Anilkumar) 

Versus 

he Adimnistiatoi, 

4 'Jruon. .I.erritory of Lakshadweep, 
\Kvaiatti-6S25S1 

i 
2.f 	Tie .Chairpci'son., 

/ 	. 
. 	. 	. 	.... 

Applicants 



Union 1 crritory ofLakshadweep, Ka!peni-682 557 
and residing at Pokkarappada House, 
Kalpeni Islan-682 557. 

(By Advddate. Si 	Unnikrishnan) 

Versus 

The Administrator, 
Union I erritory of Lakshadweep, 
Kavaratti.-682555 

- The Director of Panchayat, 
[)epartment of Panchayat, 
Union TerritOry of Lakshadweep, 
KavarattL-6.855 	. 	. 

The Chief Executive Officer, District Panchayat, 
Union I erritory of Lakshadweep, 
Kavaratti,-682555 

The Veterinary Assistant Surgeon, 
Village Dweep Panchayat, 
Kalpeni-682 557 

(By Advocate: Sri S. Radhakrishnan) 

61. 	OA 395/20.13 

Saiül:Abd,S/o Yusuf, aged 40 years, 
Cheri, rnnJla1a House, Kadamat, 
1-Iei It)ct Panchayat, Kadarnat. 

2 
	

Abdul Shukobr, S/o Sayed Au, aged 41 years,. 
U ldayachetta 1-louse, Kadamat, 
Bus I)rivr, District Panchayat, Kadamat. 

M. Khalid, Sb Nadeer, aged 43 years, 
Madurakam I louse, Kadamat, 
1-lelper, District Panhayat, Kadarnat. 

A)oobl<han, S/o Kunhikoya, aged 37 years, 
Keerftii Mahal I-louse, Kadamat, 
I lepe, District Panchayat, Kadamat. 

(By Ad\  atL . S 1 i R Sieeraj) 

Versus  • 	) 

S 
Applicants 

Respondents 

Applicants 
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Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep 682553 

The Employment Officer,Kayaratti, 
Union Territory of Lakshadweep-6825'5:1 

4, 	The Director of Panchayat, 
Department of Panchayat, Kavaratti, 
Union Territory of Lakshadweep-68255 1. 

The Chief Executive Officer/Special Officer, 
Village (Deep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep-682553. 

The Deputy Collector/ASO, 
Agatti Island, Union Territory of Lakshadweep-682553. 

(By Advocate: Sri S. Radhakrishnan) 

63. OA 404/2013 

Nadirsha N.P., S/o Nallakoya P.V., 
aged 31 years, Nenampappada (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology- Kalpeni Dweep. 

Affefudheen A.K., 
S/o Cherikoya K, aged 30 years, 
Akkara (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology-
Kalpeni Dweep. 

(By Advocate: Sri Grahious Kuriakose, Sr.) 
(By Advocate: Ms, Daisy I Daniel) 

Versus 

I . 	The Administrator, 
Union Territory of Lakshadweep, Kalpeni. 

-1 	 -. 	 -, 

/ .. 	.. 	 I he Chairperson, 
/----T?'\ Village (Dweep) Panchayat, Kalpeni. 

f (f 
I 

( 	 \The Director of Panchayat, 
LO 	 Depaitment of P'inchayath, Kavaiatti-682555 

Applicants 



/

ro 	

. 
4. 	The Director, 

Department of Science & Technology 
Kal pen i. 

(By Advocate: Sri S. Radhakrishnan (Rl,3 & 4)) 

64. OA 406/2013 

M.P. Shihabudheen, aged 30 years, 
S/o E.C. Mohammed Au, 
Skilled Labourer, Anipial Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

[)irector of Panchayat, 
Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal I-IusbandryUnit), 
Kiltan Island, Lakshadweep-682 557. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan-682 557. 

(By Advocate: Sri S. Radhakrishnan (Rl-3)) 

65. 0A413/2013 

Respondents 

Applicant 

Respondents 

AsifAjnad,, S/o Bader, aged 26 years, 
--Pathumrnathoda (House), Kiltan Island, 

hi Tof Lakshadweep, Working as 
Hprneopathic Attender in Homeopathic Unit 

7 	'iltari Dwcep. 

• 	(i Avocate: Mr. Grashious Kuriakose, Sr.) 
• 	A'dvocate: Ms. Daisy I Daniel) 

- 
-- 	 / 

Versus 

Applicant 
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The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

I)irectOr of Panchayat, 
Department of Panchayath, Kavaratti-682555. 

Mission Director, 
National Rural Health Mission, Kavaratti-682555. 

Medical Officer in Charge, 
Primary Health Centre, Kiltan Island. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Ri, 3 to 5)) 

66. 0A423/2013 

Abdul KareemC., aged 42 years, S/o Subair P.P., 
Chonam House, Agatti. 

Ubaid V., aged 35 years, S/o Bamban, 
Valiya 111am, Agatti. 

Mohammed M., aged 40 years, S/o Basha A.P., 
Moothammada House, Agatti. 

l-Iafsath M., aged 46 years, D/o Ummer, 
Moothammada House, Agatti. 

Maviya U., aged 48 years, S/o Ahamed, 
Uriyoda 1-louse, Agatti. 

Umilla T.P., aged 54 years, Dbo Khader, 
Thekkilappura House, Agatti: 

Ummer C.K., aged 54 years, S/o A!ifT.P., 
Chekkakkal House, Agatti. 

, Aboobacker P K ,aged 31 years, S/o Koyassan, 
'lkfthukotta House

' 

 Agatti. :7 	\  

	

\ •'9. 	1bhammed T.P., aged 39 years, S/o Hamza, 
Thoppumpadi House, Agatti. 



s.s 

10. 	Saromma M., aged 39 years, DIo Hamza, 
Mariyathoda House, Agatti. 

II. 	AshrafA,K1, aged 42 years, S/o Ahamed M., 
Achan Kuttiyoda House, Agatti. 

Abdul Razzak R., aged 33 years, Sb 1-Iarnza U., 
Roullammada House, Agatti. 

Shafiabi PP., aged 36 years, Dbo Harnza K., 
Puthiyapura House, Agatti, 

(By Advocate: Mr. K.B. Gangesh) 

Applicants 

0 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavarat6-682555. 

2, 	Director of Panchayats, 
Department ofPanchyats, 
Administration of the Union Ten'itoi:y of Lakshadweep, 
Kavaratti-682555. 

Director ollEducation, 
Directorate of Education, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

\'i!lage (Dweep) Panchayat, 
Agatti Island represented by 
its Excccutive Officer-682554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan ) 

67. 	0A444112013 

Aboosalih, S/o Rasheed Koya 
Padalapura, Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 	 Applicant 

(By Advocate: Sri Shabu Sreedharan) 

Versus 

Union Territory of Lakshadweep represented 
by the Administrator, 
Kavaratti Island. Pin- 682555. 

' ..A 
/.' 

/ 7 	 5. 

• 

\\ 



The D ii'ector of Panchayat, 
Union Territory of Lakshadweep, 
Kavaratti Island. Pin- 682555. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan island. 
Union Territory of Lakshadweep, Pin-68255 8. 

The Executive Officer, 
Village (Dweep) Panchaya., 
Kiltan Island. 
Union 'l'erritory of Lakshadweep, Pin-682558. 

5. 	The Assistant Engineer, 
Electrical Sub Division, Kiltaq Island. 
Union Territory of Lakshadweep 
Pin-682558. 

(By Advocate: Sri S. Radhakrishnan (R I, 2, 4& 5)) 

68. 	OA 453/2013 

I. 	1-lameed K., S/o Abdul Rahrnan, aged 36 years, 
Keelazil lam 1-I) Kiltan Island. 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

Saleem K.., SboBadar K, aged 28 years, 
Kuttukum (I-I) 1(1 Itan Island, 
Union Territory of Lakshadweep. 
Woi'kiig as Casual labourer in 
Laksh':dweep BuiIdng Development Board, Kiltan. 

l-Iisrninoor,Sbo Mohammed, aged 38 years, 
Pakkiyoda.(i-I) Kiltan Island., 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Deve!opment Board, Ki Itan. 

4, 	Ponkutti, S/o Pookoya, aged 48 years, 
Suramhiyoda (1-I) Kiltan island, 
Union Territory of Lakshadweep. 
Worki4g as Casual Labourer in 
Lakshadweep Building Development Board, 
Kiltan. 

/\ 
€ 

- 	 , 

'\ ;f,A!<UI h 

Respondents 

Applicants 



IOU 

(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Administrator, 
Union Territory of Lakshadweep. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

Secretary, 
Lakshadweep Building Development Board, 
Kavaratti. 

Director of Panchayat, 
Department of Panchayat, Kavratti. 

(By Advocate: M. S. Radhalrishnan (RI, 3 to 4)) 

69. 	O.A No. 488/2013 

Salinath 
D/o. Sayed Koya 
Madapally I-louse 

Respondents 

Chetlat Island. 	 Applicant 

(By Advocate Mr. K.B. Gangesh) 

• 	 Versus 

I. 	The Administrator, 
Admintration of the Union Territory 
of Lakhadwep, Ka''aratti - 682 555. 

The Director (Services) 
Administration Of the Union Territory 

• 	 of i.akshacjweep (Secretariat), 
Kavarati— 682 555. 

Depatrnent of Science and Technology 
Union Territory of Lakshadweep, 
KavaraThi - 682 555. 
Represented by its Director. 

(By AdvocatMr. S. Radhakrishnan) 

70. 	OA 492/2013 
/ 

* 

41 

Respondents 



t .  

S 
K. Bushra Begum, W/o Hakeem; 
Aged 27 yeai, Casual Labour, 
Office of the :Veterinary Assistant Surgeon, 
Animal Hushndry Unit, Amini. 
Lakshadweep-682 552. Applicant 

(By Advocate: Sri V.13. 1-Iarinarayan) 

Versus 

Union of India rep. By 
the Administrator, 
Union Territory of Lakshadweep, 
Kavaratti Island, Pin- 682555. 

The Dftector of Panchayat, 
Departijie nt of Panchayat, 
Union Territory of Lakshadweep 
Kavartti Island- Pin 1  682555. 

The Veterinary Assistant Surgeon, 
Animal Husbandry Unit, Amini. 
Union Territory of Lakshadweep-682 552. 

The Chairperson, 
Village (Dweep) Panchayat, 
Amini, Lakshadweep -682552. 

(By Advocate: Sri S. Radhakrishnan (R1-3)) 

71 	OA 499/2013 

 Rahmath Beegum Keelakunnikkam, 
WIo. Mohammed B.K, 
Data Entry Operator (MGNREGA), 
Sub-Di\'isional Office, 
Kadamat island, 
Union Territory of Lakshadweep. 
Residing at Keelakunnikkam House, 
Kadamat Islan 
UnionTerritory ofLakshadweep, PiN - 682 556. 

 Mohammed Shafi Qraishi Malika, 
S/o. M. Sayedali, 
Data Entiy Operator (MGNREQA) 
Village (Dweep) Panchayat Office (MGNREGA) 

, 

1RA 
Kadamath Island, Union Territory of Lakshadweep, 
Residing at Malika 1-louse 

kiand, 

Respondents 

V 

4. 



ioz. 	 . 
Union Territory of Lakshadweep, PIN —682 556 	Applicants 

(By Advocate Mrs. Sreedevi Kylasanath) 

V IS US 

The Administrator, 
Union Territory of Lakshadweep, 
(Depaitment of Rural Development) 
Kavaratili. 

The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Territory of Lakshadweep. 

The Programme Offier, 
National Rural Employmeht Guarantee Act, 
Office of the Programme Officer, 
National Rural Employment Guarantee Act, 
Kadamat, Union Territory 
of Lakshadweep. 

(By Advocate Mr, S. Radhakrishnan) 

72. OA 507/2003 

MuthuKoya K 
Casual Labour, Street Light Maintenance 
Villag& Dweep Panchayath Amini Island 
Union Territory of Lakshadweep 
Permanent address :. Ku.nninamel House 
Amini Lsland, Un . ion Territory of Lakshadweep 
Pin-682 552 

(By Advocate: Mr.TCG Swamy) 

Versus 

I . 	The 
Union Te ritory ofLakshadweep 
Lakshadweep Administration 
Kavaratti. —.682 555 

Respondents 

Applicant 

*LLJI 	rw 
UI 

• 	 'ibb 

. 	.,.i.,. 	 .. 	4 
,• 

'1 	•. .... 

The Executive Engineer 
Department of Electricity) 

A\dministration of the Union Territory of Lakshadweep 
Khvaratti - 682 555 

fhe Secretary (Panchayats) 
(Directorate of Panchayats) 

$ 



S 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Chairperson 
\/iliage Dweep Panchayat 
Amini Island, 
Union Territory of' Lakshadweep - 682 552 

The Assistant Engineer (Ele) 
Electrical Sub Division 
Union Territory of Lakshadweep 
Amini Island - 682 552 
The Director 
(Directorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555: 

(By Advocate: Mi'.S.Radhakrishnan (Rl-3,5&6) 

73. 	O.A No. 509/2013 

Maleeha Beegum K.C. 
D/o. Indeen Kandilath 
Kaval Chetta I-louse., Androth. 

Shahida Beegum K. 
D/o. I-thmzakoya 
Kandlath 1-louse, Androth. 

Respondents 

SubaidaM. 
D/o. Kidave U.K 
fvlakket lIouse, Androth. 

Aysha:Begum P.\!.K 
D/o. Yäkoob P.K 
PuthiyentamveIi Kad 
Androth.. 

Rahmath Beegum K; 
D/o. l-lamzakoya P.P 
Kunhali I-louse, Androth. 

6. 

zi 	'\tt 

\\ 

Thahira L. 
D/o. Seethi Nallal 
Lavanakal House 
Androth. 

uhaida A. 
)/o. syed Mohammed M. 



Aliyathara I-louse, Androth. 
	 S 

Fathiinathu Suhurabi P.V.K 
DIo, Majeed P.V.K 
Pentar1i Kad, Androth. 

Siyad Khan L. 
Sb. Kunhikoya A. (Late) 
Kanclilath 1-louse, Androth. 

10, 	RaisaK. 
D/. Badarudheen Melechetta Mechery 
Kadiyammada 1-louse, Androth, 

11. 	1-laseena Beegum C.P.l 
DIo. Abdulla M.P 
Chemmachery Puthiya 111am 1-louse 
Andioth. 

12 	1-labsabi P.U.P 
D/o. Fakarukdheen K. Cheriyadani 
Ummathabiyapura House, Androth. 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

Applicants 

The Administrator, 
Adm initration of the Union Territory 
of L.akshadweep, Kavarathi —682 555. 

2 	DirectoIate of industries 
Union Territory of Lakshadweep 
Kavarth i, represented by the 
Director of industries - 682 555. 

3. 	Coir Supervisor 
Coir Prodi.iiction Centre, Androth - 682 557. 	Respondents 

(By Advocate: Mr. S. Radhakrishnan) 

'74. 	OA 510/2013 

1-laseena 	1-laseenabi Therakkal 
Therakk3 I-louse, Kadamath 

., v 	 .. 	 . 	 '. 	 . 

Data Ett&y Opeiatoi 
\ Village Dweep Panchayath, Kadamath 	 Applicant 

(By Advocate Mi R. eeiaj) Si  



• 	 .105. 

Versus 

1 . 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 
The Executive Officer, 
Village (Dweep) Panchayath 
Kadamat - 682 556 

The Chairperson 
Village (Dweep) Panchayath 
Kadamat - 682 556 
The [)istrict Programme Coordinator 
MGNREGA, Kavaratti - 682 555 

The Sub Divisidnal Officer and 
Programme Officer MGNREGA 

Kadamat - 682 556 

(By Advocate: M r.S.Radhakrishnan (RI -3,5&6) 

75. OA 557/2013 

Respondents 

K.V.Naseer 
Kodavalappu House, Kiltan 
Cook, Government Senior Secondary School 
Kiltan 

2. 	K.P.I)awood 
Kilappura 1-louse, Kiltan 
Peon, Government Senior Secondary School Applicants 
Kiltan 	 Applicants 

(By Advocate: Mr.R.Sreeraj) 

Versus 

he Administrator 
on Territory of Lakshadweep 

rarti - 682 555 

hector of Panchayath 
;;e• 



(016. 

Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kiltan - 682 558 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan - 682 558 

The Principal 
Government Senior Seconday School 
Kiltan -. 682 558 	.. 	 Respondents 

(By Advocate: Mr.S.Radhakrishna(R1-3 & 5) 

76. OA 566/2013 

SaflyathS 
Cook, Government High Scho1 
Kadamath 
Residing at Pallarn, Kadamath Island 
Union Territoty of Lakshad'éep 

PP.Ismail 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Island 

M.P.Attakoya 
Cook, Government J.B.School 
Kadarnath 
Residing at Kailiyammakada 
Kadamath Island 

K.K.Khalid 
Cook, Government J.B.School 
Kadarnath 
Residing at Biriyommada 
Kadamath Island 

Am an u 11 a 
Government J.B.School 

/ • 	..-- 
" 	cmath 

/ 	 esiling at Kunnumpura 

	

f 	Kdmath Island 

\ 1: 



Ummer PP.1 
Cook, Government J.B.School 
Kadamath 
Residing at Alikothapura 
Kadamath Island 

Hidayathulla P 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Island 

Muhammed Shafi P.P 
Cook, Government S.B.Sciool 
Kadarnath 
Residing at Kadamath Island 

Pookunhikoya P.P 
Watchman I Helper 
Government Jawaharlal Nehru Senior Secondary School 
K adamath 
Residing at Puthiyapura 
Kadamath Island 

Abdul!akoya B.M 
Watch and Ward 
Government J.B.School, Kadamath 
Residing at Biriyommada 
Kadamath Island 

JaferP 
Driver, Jawaharlal Nehru Senior Secondary .School 
Kadamath 
Residing at Pupathada 
Kadamath Island 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

1. 	The Administrator 
Union Territoiy of Lakshadweep 
Kavaratti — 682 555 

/410  :'c IkT1V'' 
7/ 

I 

. I 	.; 

irector of Panchayath 
rtment of Panchayath 

Th1pistration of Union Territory of Lakshadweep 
ivaritti — 682 555 

ad Master 

Applicants 



.l8 

Government J B School 
Kadamath —682 556 

The Principal 
Jawaharlal Nehru Senior Sécôndary School 
Kadamath - 682 556 	 Respondents 

(By Advocate: Mr.S.RadhakriShnafl) 

77. çA 567I2013 

1-labeebulla P.M 
Puthiya Malika House, Kadarnath 
Driver, Government Jawaharlal Nehru 
Senior Secondary School 
Kadamath Island 	 Applicant 

(By Advocate: Mr.P,V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 

Kavaratti - 682 555 

The Principal 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath Island 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

78. OA 580/2013 

I. 	Yacoob 
Kathathe Chetta House, Kadmat. 

2. 	Vahida 
Marikilam I-louse, Kavaratti. 

/\l 1-labusa 
Alachapada, Kavaiatti 

'\Yacoob 

\ 	jt 
Kaladi House, Kavaratti. 

6' -' r 
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 Muhammed Salih 
Aynepura House, Kavarti. 

 Fareeda Beegarn 
Molokepura House, Kavratti. 

 Saleem 
Pallicham 1-louse, Kavartti. 

 Bamban 
Nambicharn House, Kavratti. 

 Sayed Abdullakoya 
Chendipura House, Kavaratti. 

 NafeesathbL 
Poodiyani House, Kavaatti. 

II. Jamaliyal.h 
Thirinipura 1-louse, Kava'tti. 

 Fazeela Beegum 
Kanilipura House; Kavaratti. 

 Ummer 
Thirinikad House, Kavaratti. 

 Firozkan 
Athnacharnmada 1-louse; Kavaratti, 

 Jaffer 
Marikilam I-louse, Kavaratti. 

 Amanulla, 
Mela 111am House, Kavaratti. 

 Sirajudheen 
Molokepura 1-louse, Kavaratti. 

 Hiyasudheen 
Charnayathapura I-louse, Kavaratti. 

deen au u 
Y Kadapuiathaba House, Kavaratti 

• 1 .f  

2o.:uneer 

• 	

. 	 .:. Kuttipapepura I-louse, Kavaratti. 



0 
Ashik 
Puthiya Alikom House, Kavaratti. 

Muhammed Musthafa, 
Achadapurakatt House, Andrott 

Mujeeb Rahrnan T.P, 
Thaleka Pura, Kavaratti. 

Jarnhar 1-lussain 
Beeranthoda I-louse, Kavaratti. 

Muhsin 
Beeranthoda I-louse, Kavaratti. 

	

26. 	Rauf 
Chettipura House, Kavarati. 

	

27, 	1-lazarath 
Chungam House, Kavartti 

	

28. 	Khalid 
Thottathapura House, Kavaratti 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of Union Territory of Lakshadweep 

Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of UniorrTerritory of Lakshadweep 
Kavaratti - 682 555 

Director of Agriculture 
Department of Agriculture 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

	

-. 4. 	Director of Animal 1-lusbandry 
Department of Animal Husbandry 

A 	Administration of Union Thrritory of Lakshadweep 
Kavai atti - 682 555 

I 	
11 
	 5. 	Village (Dweep) Panchavath Kavaratti Island 

\ 	 represented by its Executive Officer, 

Applicants 



(By Advocate: Mr.S.Radhakrish.nn) 

79. OA 582/2013 

Rasheed Koya 
Multi Task Employee 
Public Library, Kilthan 
Residing at Kilthan 

Smt.SuIfbeegum 
Cook, G,1-LS Kadmat 
Residing at Melachetta Haijumakudi 
Kadamath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Library and In Formation Assistant 
Office of Library and Information Assistant 
Public Library, Kilthan I1r'd 682 557 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan) 

80. OA 601/2013 

Rasheed Koya S.V. Sb .  Abdulla iKoya P.S., 
Shaiknaveed (H), Kiltan Island P0., 
Union Territory of Lakshadveep, Pin -682 555. 	Applicant 

(By Advocate: Mr. Shabu Sreedharan) 

Versus 
(I 

non Territory of Lakshadweep, represented by the 
grinistrator, Kavaratti Island, Pin - 682 555 

I h)DirectorfPanchaYdth; Union TelTitory of Lakshadweep, 



Kavaratti Island, Pin - 682 555. 

The Chairperson, Village (Dweep) Panchayath, 
Kiltan Island, Union Territory of Lakshadweep, 
Pin —682 558. 

The Executive Officer, Village (Dweep) Panchayath, 
Kiltan island, Union Teiritory of Lakshadweep, Pin —682 558. 

The Library and information Assistant, Public Library, 
Kiltan Island, Union Territory of Lakshadweep, 
Pin - 682 558. . 	 Respondents 

[By Advocate: Sri S. Radhakrishnan (RI, 2,4 & 5)] 

81. 0A634/2013 

Malikdeenar, aged 21 yeas, Sb. Harnzath, 
Sara Manzil 1-Iquse, Agatti. .1 

(By Advocate: Sri K.B. Gangsh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavai'atti-682 555. 

Director of Panchayats,.:.; 
Department of Panchayats, 
Administration of Union Teritory of Lakshadweep, 
Kavaratti —682 555. 

Department ofEdu.cation, Administration of the 
Union Territory of Lakshadweep, Kavaratti, 
represented by its Director - 682 555. 

Village (Dweep) Panchayàt, 
Agatti Island, represented. by its Executive Officer, 
682 554. 

(By Advocate: Sri S. Radhak.rishna.n) 

82. OA 635/2013 

Applicant 

Respond en ts 

- 
Cr- 

w 
p2.. 

/ 

Fathahudheen K.P., aged 40 years., Sb. Sayed Muhamme.oy, . 
Kattampalli House, Agatti. 	 . 

Younis, aged 31 years SIo..Abdulla, Mariyathoda House, 



Agatti. 

3. 	K.M. Shahida, aged 40 years,DIo. Kasmi, Kuttiyarn 

Mukriyoda House, Agatti. 

4. 	K.M. Amina, aged. 46 years, D/o. Abdul Rahrnan, 
Kuttiyam Mukriyoda House:Agatti. 	Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 	q,j 

Administration of the Unipn Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Health Services, 
Directorate of Health Service, 
Kavaratti - 682 555. 

Medical Officer in charge, 	f/ 
Community Health Centre, Agatti - 682 553. 

Medical Offlicerin Charge, R.v Gandh) Speca)Iy Hospa, 

Agatti —682 553. 

5. 	Village (Dweep) Pa.nchayt, Agatti Island, represented by its 
Executive Officer, 682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan). 

83. OA791/2(fl 

Fareeda Beegum Ml., Meppada 111am, 
Agatti Island. 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the UniotiFrfitory of Lakshadweep, 
Kavaratli-682 555. 

	

. 	Director ofPanchayats, 
4 	\ btFAfr .f.. 

of Lakshadweep, 

Applicant 



S Project Manager, Desiccated Coconut Powder Unit, 
Lak shadweep Development Corporation Ltd., 
Agatti, Kavaratti —682 554•; 

The I)eputy Director (Admit); Lakshadweep Development 
Corporation, Kavaratti -- 68 554. 

\' ii lage (Dweep) Panchayat,  
Agatti Island, represented by its Executive Officer, 
682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrishnari) 

84. OA 822/2013 

B.P. Navas, Aged 27 years, S/o. KasmLM.P., 
\faiiyapura i -louse, Kilthan Island P..,y 
U.T. of Lakshad weep. 	 Applicant 

(By Advocate: Sri P.V. Mohanan 

Versus 

The Adm i iii strator, 
UT of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayat, 
Department of Panchayat, 
Administration of UT of Lkhadweep, 
Kavaratti - 682 555. 

The Principal, Government Higher Secondary School, 
Kilthan island - 682 556. 	 Respondents 

85. OA 880/2013 

Muthukoya N.P 
Nalakapura, Kiltan Island 
Union Territory of Lakshadep-682 558 	 Applicant 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 
1 	1 

/ 
/ 	 Jnion Territory of Lakshadweep represented 

the Administrator 

	

\K1avaratti1sland —682 555 	' 

\ 	 - 	: 
i 	' s 



H 
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Director of Panchayat.h 
Union Territory of Laksh4:ep.. 
Kavarattj lsland-682 

The Senior Adrnjnjstratjv.ffice 
Ed ucati on (District Parichaath) 

A. Union Territory of Lakshadeep 
Kavaratti Island - 682 555 

	

4. 	The Principal 
Government Senior Secondâiy. School 
District Panchayat, Kiltan Jsland 
Union Territory of Lakshadep 682 558 

(By Advocate: Mr.S.Radhakrishr)... 

	

86. 	.QA898120.13 	 ., 

K.C.Abdui Khader 
Kul ikaraya. Chetta I-louse 
ChetFat Island 	 . 
Union Tei i itoiy of Lakshadweep- 682 554 

(By Advocate: Mr.Shabu Sreedhatan) 

Versus 

	

I. 	Union Territory of Lakshadweep represented 
by the Administrator 

	

Kavaratti Island - 682 555 	.tm. 

The Director ofPanchayath. 
Union Territory of Lakhadp 
Kavaratti Island - 682 555 

. The Senior Administratjve:Qfficer 
Education (District Panchayath) 
Union Territory of Lakshadwêep 
Kavarattj Island - 682 555 

The Principal 	. 
Government Senior SecondiiySchool 
District Panchayat, Chetlat Island 

nion Territory of Lakshad,eep 682 554 

Mr,S.Radhakrishnain) 

................ ..................... 

Respondents 

Applicant 

Respondents 



87. OA 904/2013 

KadeejaC.P 
Cheriyapurakad 
Kalpeni Island 

(By Advocate: Mr.K.B.Gangè) 

Versus. 

I. 	TheAdmjnjstrator 	H 

Administration of the Union Territory of Lakshadweep 
Kavaratti —682 555 

Applicant 

S 

Sub Divisional Officer 
Office of Sub Divisional Officer 
Kalpeni Island 682 554 . : 

The Director (Rural deFomeht) 
Department of Rural Development 
Administration of the UnionTerritory 
ofLakshadweep, Kavarãtti —682 555 

(By Advocate: Mr. S.Radhakrishn). 

88. OA 905/2013 

Abdul Khader C. 
Chekkiriyarnmada .I-Ious&if): 
Agatti Island 

Buar Jamhar T.P 
Tlieklapura House 	: 
Agatti Island 

(By Advocate: Mr.K.B.Gangesl) 

Versus. 

1. 	The Administrator 
Administration of the Uni Teri-itory of Lakshathyeep 
Kavaratti Island - 682 55.5 

lector of Panchayaths 
'7 	Je artmcnt of Panchayaths 

the Union Territory of Lakshad weep 
arattl kiand  

Respondents 

Applicants 



UI  
3. 	Project Manager 	. •: 	_____ 

Desiccated Coconut Pwd.r frth?1 H 

Lakshadweep Development Corporarirnted 
Agatti, Kavaratti —682 55S 

I 

4 	The Deputy Director (Admn) 
Lakshadweep Development Corporatiqn 
Kavaiatti —682555 

5 	Village (Dweep) Panchayath 
Agatti Island repiesented by its 
Executive Officer - 682 553 $ 	 Respondents 

I m 

. 	
.. 	

. 

(By Advocate M S Radhakrishnan) 
• 	 . 	 •••'•. 

89 	0A939/2013 	 4 
Safiyullah K. C.  
Kuttiyachada House 	J 

Kalpeni Island  
I i1 

2 	SaifullaMi 	 - 
Melaillam House 	•:: 
Kalpeni Island 	d 

.• 
3. 	KunhikoyaM.V 	. . • 

Mathil Valiyamrnada Hoüse 
Kalpeni Island 

ci 	1  
4 	KidaveKQ 

Kakkachiyoda I-louse • • . • 	. 
Kalpeni i-louse 	 . 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 	• . 	 S ¶ 

Versus 	• 	.• • 

I he Adrninistratoi 
Administration of the Union Tefritory dfkshadweep 
Kavatatti Island - 682 555 	 I  

2. 	[)irector oPanchayaths 	.. . 	 • • • 

Department of Panchayaths • 	. • 
'Administration of the Union Territoy of Lkshadweep 

varatti Island —682 5 55 

(t 4adweep Building 1 e.velopment Boar 
)Unin Tei i itory of Lakshadweep 

Kaaratti represented by*.its'w Secretary - 682 555 
•/ 

I 	 1 



3 

:t 

The Technical Officer, I 
Lakshadweep Building e1 MAnent Board 

Kalpeni Island - 	825 

Village (Dweep) Panch ath fl 
Kalpeni Island represen 

t 	lit 13 

Executive Officer - 68  Respondents 

(By Advocate: Mr.S.Radhakri han 

90. 	0A942/2013 

Mohammed Ashik .N. 
Pal!iyat House i F 
Androth Island 

Abdul Latheef 
Karakunnel I-louse 
Androth Island jI 
Mohammed Ubaidulla 
Chodath House 
Androth Island 

4 	Mohammed Fathahulla 14 
Karachctta House  
Andioth Island Ii Applicants 

(By Advocate Mr K B Ganges Ut 1 

2 

' 
XlYmSft 

 14 

tAki 

VersJW 
The Administrator 
Administration of the Uriñ Ferntory of Lakshadweep 
Kavaratti Island - 682 

Director of Panchayaths)i 
Department of Panchayh 
Administration of the UijbTerritory of Lakshadweep 
Kavaratti Island - 682 

Lakshadweep Building 	lpent Board• 
Union '1 erritory of LaksFaäweep 
Kavaratti represented byitSecrètary - 682 555 

Thchnical Officer 
Jk ev hadweep Building 1elopm'ent Board 

dr th Island--682554i 

- 



Village (Dweep) Panchayath 
i\ndroth Island represented by its 
Executive Officer - 682 554 	 Respondents 

(By Advocate: Mr. S.RadhakriLshnan) 

91. OA 952/2013 

Abdul Salam N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
Power House, Kalpeni. 
Residing at Chakake1 Hthe 
Kalpeni, Union TeITitoi 	Lakshadweep 

P.Mohammed 
Casual Labourer 
Power House, Kalpeni 
Residing at Pokkayoda . House 
Kalpeni, Union Territory of Lakshadweep 
Harnza Koya P 
Casual Labourer 
Power House, Kalpeni . 
Residing at Pallath House:H. 
Kalpeni 	 . 	 Applicants 

(By Advocate: Mr.Hariraj M.I) 

Versus 
I'. 

Union of India represertd. bythe Secretary 
to Government of India 
Ministry of Home Affairs 
New Delhi —110001 

-- 	The Administrator 
nion Teiritory of Lakthadeep 

/ 	
Kavratti - 682 555 

I 	 ective Engineer 

	

- 	epahrncnt of Electricity 
-Kavdratti, Union Territoy of Lakshadweep 



4. 	Junior Engineer, 
Electrical Section, Kalpeni 
Union Territory of Lakshadweep 

(By Advocate: Mr.S.Radhakrishnan (R2-4) 

92. 	OA 1100/2013 

Abdul Khader C.P 
Chandipura, Kavaratti 
Union Territory of Lakshadweep 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

Respondents 

Applicant 

O 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr. S .Radhakrishnan) 

93. QA 1202/2013 

1. 	Akathar Ahammed K.K 
Internál Inspector 
Agricultural Department, Kalpeni 
Kunnarnkularn House 
Kalpeni Island 
Union Territory of Lakshadweep 

2 

A 

/ 

* 
(M1  

Mohammed Iqbal KPV 
internal Inspector 
Agricultural Department, Kalpeni 
Kunnipavavaliyammava House 
Kalpeni Island 
Jn ion TetTitory of Lakshad weep 
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3. 	Fareeda Beegurn P.V 
Internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpeni 
Pentamveli I-louse 
Kalpeni Island 
UnionTerritory of Lakshadweep Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 

Kavaratti - 682 555 

Drector of Panchay'ath 
Department. of Pan chayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island - 682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

94. O.A No. 1225/2013 

C.P. Showkathali, 
S/o. Mohammed Koya 
Casual Labour, Electrical Section, 
Kalpeni. 
Residing at Chemmanam Pally House 
Kalpeni 	 Applicant 

(By Advocate: Mr. l-Iariraj M.R) 

Versus 

he Union of India 
epreSented by the Secretary to 

\Government of India, 
Mii stry of Home Affairs 

I Ne Delhi - 110 001. 



U The Administrator 
Union '['erritory of Lakshadweep 
Kavaratti - 682 555. 

Executive Engineer 
Department of Electricity 
Kavaratti, Union lelTitory of 
Lakshadweep - 682 555. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, UT of Lakshadweep - 682 555. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan for R2-4) 

These applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 2014:- 

0RDER 

rjon'ble Mr.Justice A.K.Basheer Member (JI 

Applicants in this bunch of 94 Original Applications are residents of 

various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagements are for 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees were engaged/disengaged by Village/Dweep Panchayats and/or 

District Panchayats. For the sake of convenience, these cases are 

categorized as "Panchayath and Non-Panchayath". 

2. 	The common grievance of all the applicants i that their services are not 

being regularized even though they have been working for years together, albeit 

on casual/daily wage basis. Therefore the common prayer in all these cases is for 

issue of a direction to the respondents to regularize their services. In the case of a 

,Uew.,others who have bn retrenched on completion of the period of engagement, 

the pracr is for ssu dircction to rc-engagc thcm 

A 
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The short question that arises for consideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in majority of the cases, the 

applicants have been engaged to work in various departments under the 

Village/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and another 

Vs. Naderkoya and others - 2005 KHC 248. it is further contended by the 

learned counsel for the Administration in these cases that going by the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

in the other batch of cases in which the applicants have been 

engaged by the Administration in various departments under it, the 

contention raised by the respondetts is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selction process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

eon.tention:- 
r. 

tory, State of Karnataka & Others Vs. U,nadevi and Others - 
5CC 1. 

2.' 	5Ié3J 
	asthan Vs. Dava Lal - (2011) 2 SCC 429. 



Saivo Prakash and Others Vs. Stale of'Bihar cind Others - 
(2010)4 SCC 179. 

Official Liquidator Vs. Dayanand and Others - (2008) 10 SCC 1. 

1?.N.Nanjundappa Vs. T.: Thiminiah - (1972) 1 SCC 409. 

Jeemon V.R. Vs. State of Kerala - 2012 (1) KHC 397. 

State of Kerala Vs. Valsamma - 2012 KLT294 

Non-Panchavath Cases 

OA 212, 266, 268, 299, 325, 347, 354, 366, 372, 380, 488, 499, 509 

& 1225 of 2013. 

7. 	in the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, Industries, Environment & Forests, Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in OA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right from January 1997, 2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above QA for the last 9 years. Similarly the applicants in OA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Panchayat - have been 

working as casual employees for more than 10 years and quite a number of 

them have 8 to 10 years of service to their credit, if riot more. 

 It is beyond controversy that all the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

is 

some cases the applicants have vaguely contended that such a process was 

in fact undergone. However, in those cases also, no material has been 

;.paced before us in support of the above contention. Similarly it is not in 

&.sputp that such engagements were not made against sanctioned posts. In 

h ;  this process of casual engagement on daily wage basis for 89 days 
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has been going on in the Union Territory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobson's choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization, or absorption. We have been informed that 

some of them were in fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate. 
II 

9. 	Umãdevi (Supra) is a landmark judgment on the subject of 

"irregular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the High Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

question of regularization of the services of such irregularly appointed 

considered on merit in the light of the principles settled by 
' SThAtell .'\.  

in the cases in S.V.Narayanappa - AiR 1967 SC 1071; 

nju 	(1972) 1 SCC 409 & B.N.Nagarajan - (1979) 4 SCC 

* 	50 I 	a ne tijne measure. 



A three judge Bench of the Apex Court in Official Liquidator Vs. 

Dayanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Umadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

In Harminder Kaur - (2010) 1 SCC (L&S) 202, the Apex Court had 

held thus:- 

Long service by itself may not be a ground for directing 
regularizalion. Regularization is not a mode of appointment. 
When appointments in public office are required to be made, 
provisions of Articles 14 & 16 of the Constitution of India are 
required to be scrupulously followed. When a departure is 
made jhr not scrupulously following the conditions precedent 
laid down in the statutory rules, as also the constitutional 
scheme, it is imperative that the same must he done within the 
Jour corners of the delegated power by the authority 
concerned." 

In the above case (Harminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a specified period. In the offer of 

appointment itself it was made clear that the appointees would not have 

any claim for ad-hoc/regular appointments available in the Institute and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

Court held that initial appointments of the appellants were made in gross 

violation of the provisions contained in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. 1-lowever, raking 

note of the admitted position that 800 posts of teachers were lying vacant, 

Apex Court expressed the hope that the plight of the appellapts would 

/ 	also be taken into account by the administration an&i onsider the 

,. 	desnaI3ility of relaxing the age-limit provided in the Rules! 

) 	 I 	/ 
/ 
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In Nanjundappa (Supia), the Apex Court had held thus:- 

"I/the appointment itself is in infraction of the rules or if it is in 
violation of the provisions of the Constitution, illegality cannot be 
regularized. RatfIcation or regularization is possible of an act which 
is within the power and province of the authority, but there has been 
some non-compliance with procedure or manner which does not go 
to the root of the appointment. Regularization cannot be said to be a 

mode of recruitment. To accede to such a proposition would be to 
introduce a new head of appointment in defiance of rules or it may 

have the effect of setting at naught the rules." 

We do not propose to burden this order by referringto several other 

decisions rendered by the Apex Court following the principles laid down 

by the f'ive judge Bench of the Apex Court in Urnadevi (Supra). 

But one disturbing feature that has been noticed in this bunch of 

cases is that the authorities concerned, be it the Lakshadweep 

Administration or the Village (Dweep) Panchayats/District Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Umadevi 

(Supra) at that point of time. 

Be that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. It is true that the Administration or Panchayats may not require 

the services of quite a number of those employees throughout the year; but 

still it appears that many of them have been allowed to continue. Many of 

hem have been engaged in one scheme or the other sponsored by the 

Cntral Government or in.sorne such other schemes or programmes floated 

b1 the Administration on its own by utilizing the funds available with it. 

he Administration or Village (I)weep) Panchayats have not come out with 

LW 



any data as regards the actual requirement of employees in various 

departments under them. It 	has 	been 	noticed that in 	some of the 

departments, the casual employees have been working apparently against 

regular posts for years together. Why is it that such posts are not identified and 

sanctioned? There is no clue. 

Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maximum 

number ofjobless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why lar'ge number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

applicarits have been engaged by Village (Dweep) Pa .nchayats or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

In the above case; some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

approached this Tribunal, aggrieved by the failure of the Union of India 

and the Lakshadweep Administration in granting them temporary status• 

" under the Scheme for I emporary Status & Regularization introduced by 

the Union of India, in 0 M No 5101 6/86IEstt (C) dated 10 09 1993 It 

; apears that the upkeep, maintenance and distrjbution of the drinking water 
(,J  

/ 



• 
to the local residents of Agathi Island were initially undertaken by the 

Public Works Department. Later, it was entrusted to AVAM Society. 

Grant-in-Aid was provided to meet the additional expenditure ricl the 

Society used to manage the Scheme. Later, Island Councils were brought 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadyveep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/tweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
would adopt the Department of Personnel & Training Casual 
Labourer (Grant of Temporary Status & Regularization) Scheme, 
1998 and prescribe it prospectively to the Panchayats for granting 
tempOrary status to casual labourers as per the parameters of the 
schethe. 

The first respondent, i.e. the Union of India in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue of these orders and until the Lakshadweep 
Admihistration prescribes the scheme to the Panchayats for 
regularization of eligible casual workers, no regular appointments 
would be made by the Panchayals in respect of at least two third of 
the rgular vacancies in Group D which would be kept reserved for 

• the regularization of the casual workers under the scheme. 

(d) ';: No casual workers, including the applicants, who are in the 
service of the Pancha)ats on the date of issue of these orders would 

• be retrencheci on the face of availability of work or for making way 
for fresh recruits without considering them for the grant of temporary 
status if eligible as per the scheme. 

••-•• :;
-r 

Division Bench of the High Court while allowing the Writ 

Pt.tion\ Filed by the Administration noticed that another Bench of this 
I 

Xri 	1 * 

.T:.:c 	j 



Tribunal in Original Applications N6.1297 & 2.18 of 1998 had rejected an 

identical relief claimed by.'some other casual labourers, holding thus:- 

"We have carefully peru6sed the pleadings and other materials on 
record. We have also given our anxious consideration to tho rival 
submissions. We find that in both these O.As under consideration, 
the applicants were engaged by the Lüand Council of 
Androth/Minicoy. They might have continued to be engaged 
subsequentl,v by the succeeding local self Government body, namely 
the Village (Dweep) ./anchayai of Androth/Minicoy. The 
Chairpersons of the respective island Council might have with or 
without proper authority from the Councils issued what are 
purported to be appointment orders and the subsequent service 
certificates. We have good reason to reject the same as those do not 
reveal the applicants' nexus with the Administration of U. T. of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants have not adduced any evidence to show that they 
were appointed against any posts sanctioned or approved by the 
Lakshadweep Administration................ 

in the case on hand the applicants were not employed against 
any posts sanctioned by (,he administration and that would make all 
the difference. The Island Council or the Chairpersons, as the case 
may be, ,/ir reasons best known to them, seem to have accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Panchayat 
authorities considered it expedient 10 give employment to them. It 
probably might have offered some succor by  way of daily rated 
wages to the unemployed local persons.................. 

Neither the Panchayat authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addition 
to those sanc1ioned"by the Administration could be considered 
regular. As matters stand, the Administration of U. T. of Lkshadweep 
has no accountability as far as the matter of' regularization of the 
applicants are concerned. The anxiety of the U.T. Administration to 
prevent misapplication of funds granted., to the Village/District 
Panchayat for developmental purposes towards expenditure on 
account of wanton appointments of staff against posts neither 
created nor sanctioned nor approved is legitimate. 

21. The above decision was confirmed by a Division Bench of the High 

Court in O.P.No.28776/2001. Still later, OA NO.1008/1997 and OA 

--'. 	4o.571/1998 were also dismissed by a common order followin 'the 

mentioned supra. This order was also confirmed by the High 

/ 	 in 0.P,No,35164/2001. 

/ , k.$ ,if. / 



After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that LakshadweeAdministration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench:- 

"In view of the above mentioned circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel &. Training Casual Labour (Grant of 
Temporaiv Status & Regularization) Scheme 1993 and prescribe it 
prospectively to the Panchayats for granting temporary status to 
casual labourers. The direction given to the Panchayat not to effect 
any appointments till the Lakshadweep Administration frames 
Scheme, is illegal and do not ftill within the jurisdiction of the 
Tribunal. Further direction given to the Panchayat that no casual 
workers would be retrenched on the face of availability ofwork falls 
within the domain of the Administration. In such circumstances, the 
order passed by the Trilunal in OA 820 of200l stands set aside." 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual 	labourers. It is 	fairly conceded by the learned counsel 	for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

Equations of' power have changed after the last Panchayat elections. Some 

orders of appointments were cancelled by the successor Committee 

/ 	u'i,offie of these Panchayats More importantly, fresh engagements are 
.';.. 

( I 	 bing ) made 	on 	political 	basis 	and 	some 	of 	the 

disengSgcments/retrenchments also have political colours 
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25. In OA 300/2013, the Chairperson of Village (Dweep) Panchayal of 

Androth Island has appeared through Advocate R.K.Muraleedharan, and 

contended in the written statement, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March 7, 2012 issued by the Administration o[the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Articles 243(g) of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained in the above notification 

in support, of the argument that the Panchayats are vested with the right 

and authority to "hire and fire" employees. However, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panchayats are in dire need of the services of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Standing Counsel for the Administration himself has 

appeared for the Panchayats as well. 

., .•••A ,y.Si_ 
; -h,.- 	-•----. 
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Learned counsel for the applicants in some of the cases have invited 

our attention to various provisions contained in the Lakshadweep 

Panchayat Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V.Mohanan who appears for the applicants in some of the 

cases; contends that once the Administration sanctions 'Grant-in-Aid", it is 

lots., the Panchayat to execute the various works like 	road 

ruction/repair/maintenance, 	water 	supply, 	drainage, 	local 



development works, primary educatidn, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after- the introduction of the Lakshadweep Panchayats 

Regulations, 1994: The learned counsel has invited our attention to 

Article 234(g) and Article 40 of the Constitution of India in this context. 

We do not propose to refer to or deal with identical arguments advanced 

by other learned counsel as we'l, since it has already been noticed that 

going by the decision in Naderkoya (Supra), this Tribunal has no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a further, contention that the casual labourers who have been 

working for more than 240 days in a calender year are entitled for 

protection under Chapter V (a) of the Industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as held in State of Haryana Vs. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

The sum and substance of the arguments advanced by the learned 

counsel for the applicants in all these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Panchayat, 

have been working on casual basis for a large number of years. It has been 

noticed already that some of the applicants have been working since 1994 

and many of them since 1997. Quite a few of them have been working for 

-- -  periods ranging between 5 to 10 years. There are only very few who have 

\been working for 2-3 years or less Most of them are still continuing on the 

t 
	bsis of inteum ordeis passed in these cases 

•) 	I - -. 
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30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the following order was passed:- 
119. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed; in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with The 
authority concerned. Some of them have been functioning in 
veterinary units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacation of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the intervention of the 
Court/Tribunal), (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job, which cannot be performed by all; 
(d) the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 4 1h  June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under :- 

Those who have put in more than 10 years of casual labour 
service, with or without the artificial 	break. 	These may 
include those who have been inducted with specific qualification 
of matriculation//TI and the like and also those who have been 
inducted under specific schemes 

Those who have been inducted with specific qualification of 
matriculation or other specialized course beyond Matriculation, such 
as lTl, or possessing specialized skills, such as date entry operator, 
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works. This list may include 
those who have been engaged under some project or scheme, but 
not coming under (a) above, i.e. with less than ten years of service. 

(C) 	Those who have been engaged under one scheme or the 
other (other than those who have been engaged under the Mahatma 
Gandhi national Rural Employment Guarantee Scheme (MGNREGS 
for short), but not those who come within (a) or (b) above. 



Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (ward wise/lslandwise) may be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged [eel 
that they belong to cafe goiy (a) or (b) above, they may make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged under the MGNRGS could be disengaged 
as in their case the scheme itself was affording employment for a 
period of a minimum of 100 days, which would enable those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work and hereagain, fter giving them a notice of two 
weeks before disengagement. 

In respect of (c), if the scheme under which the casual 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it is subject to such a condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further .  orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in 04 No;. 
507 of 2013), if falls under (b) or (a) above, i.e. with more than ten 
years of service or with specific qualification such as matriculation or 
the like (here stated to be lTl), he shall be re-engaged before the 
next date of hearing and confirmation given on the next date of 
hearing." 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to A8 in OA 

300/2013. Apparently, some attempt has been made to categorize the 

labourers group-wise as delineated in the above interim order. Thereafter, 

several employees were sought to be disengaged. Understandably, all the'se 

employees who faced the threat of disengagement have approached this 

( , 	
Tribunal and those Original Applications aie also includud in this bunch of tj 	

cases It appears that the Administration has also sought to rely on the 

II 



judgment of the Division Bench of the Kerala High Court in O.P.(CAT) 

No.133/2012 and No.606/2012, contending, inter-alia, that its policy is to 

give minimum employmentto maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days' 

employment in a year to maximum number of people. 

32. The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticed already that there is nothing on record to show that the applicants 

had been engaged against any sanctioned posts or that they were so 

engaged after undergoing regular selection process. In our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Administration or Panchayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity of job 

opportunities, the islanders are destined to face this rigmarole without any 

demur or protest. These people cannot aspire to get employment in the 

mainland also. The predicament of the islanders is understandable. 

However, going by the catena of decisions referred to above, it cannot be 

held that the applicants are entitled to get their services regularized. It has 

been repeatedly held by the Apex Court that there is no room for any 

sympathy for such casual labourers even if they have continued in service 

for a large number of years. 

33. 	But, in our view, the Administration has to necessarily give adequate 

onsideration to those employees who have been working on casual basis 

more than a decade or two Similarly, the plight of those ernployee.. 

j o have been working on casual basis for the last S to 10 y&r'is also
IT  

All it ,  ly pitiable. These employees, in our view, are entitled to get the 
* 
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benefit of relaxation in age and other essential qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Administration that the entire process of engagement of employees on casual 

basis (if it becomes extrómely essential and unavoidable) is streamlined so 

as to avoid unnecessary legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casutil 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island. 

We refrain from issuing any other directions since, in our view, it 

falls within the domain of the Administration. However, the Administration 

shall address the issue relating to alithese employees who have been toiling 

for years together on casual basis, with utmost compassion; and give them 

the benefit of relaxation in age, educational qualifications etc. while. making 

regular recruitment. 

Original Application Nos. 212, 266, 268, 299, 325, 347, 354, 366, 

372, 380, 488, 499, 509 & 1225 of 2013 are disposed of with above 
directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It Will be open to the applicants to approach appropriate 

judicial forum for redressal of their grievances. These Original Applications 

are, therefore, dismissed. 	
I- 

The interim ordeis in force as on today shall remain extended till 
April4,2OI'1 	/ 

K.GEORGEJOSEPH 	 JUSTlCltA.K.BASHEi.R 
ADMINISTRATIVE MEMBER 	 JIJDICL4L MEMBER 
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